
21.04.2025   SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE) 

COURT NO. 46  
HON'BLE MS.JUSTICE JYOTI SINGH  

NOTE 1: ANY URGENT MENTIONING FOR LISTING THE APPLICATION IN THE MAIN SUIT/PETITION 
WHICH IS PENDING BEFORE THE CONCERNED COURT, THE SAME SHALL BE MENTIONED BEFORE THE 
BENCH CONCERNED.  IN CASE THE APPROPRIATE BENCH IS NOT HOLDING THE COURT, THEN IT 
SHOULD BE MENTIONED BEFORE THE JUDGE-IN-CHARGE (ORIGINAL SIDE). 
 
2. ”SUPPLEMENTARY PASS-OVER SHALL BE TAKEN UP IMMEDIATELY AFTER COMPLETION OF 
SUPPLEMENTARY LIST.”  
 
3. IN CASE LEARNED COUNSELS FOR THE PARTIES WISH TO RELY UPON SOME 
PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGMENTS, THEY ARE DIRECTED TO FILE THE SAME 
DURING THE COURT WORKING HOURS ATLEAST A DAY PRIOR TO THE DATE OF LISTING OF SUCH 
MATTERS. ANY PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGEMENTS FILED BEYOND THE 
AFORESAID PRESCRIBED PERIOD SHALL NEITHER BE FORWARDED TO THE COURT NOR BE 
ENTERTAINED.  
 
4.   COUNSEL APPEARING THROUGH VIDEO CONFERENCING ARE REQUESTED TO GIVE THEIR 
APPERANCES IN THE CHAT BOX ALONGWITH THEIR MOBILE NUMBERS. 
 
FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO  
cmnijeshnair@gmail.com   
CLICK HERE TO JOIN VC  
https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f 

  
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS AND FRESH APPLICATIONS 
85 CS(OS)-245/2025 

I.A. 9953/2025 
I.A. 9954/2025 
I.A. 9955/2025 
I.A. 9956/2025 
I.A. 9957/2025 

ALLIED NIPPON PVT 
LTD AND ANR  
V/s ASHOK KUMAR 
AND ORS 
  

AYUSH PURI  

86 I.A. 9952/2025 
In CS(OS)-
669/2024 

HARPREET SINGH 
KOHLI AND ANR   
V/s CHETAN SINGH 
KOHLI AND ORS 
  

AMIT KHEMKA, V. K. 
MALIK, AMIT 
KHEMKA 

 

*******  
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21.04.2025   SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE) 

COURT NO. 45 
HON’BLE MR. JUSTICE AMIT BANSAL  

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO  
devender@dhc.nic.in   
CLICK HERE TO JOIN VC:-  
https://delhihighcourt.webex.com/meet/dhcecourtvc12 

NOTE: MENTIONING OF MATTERS BY THE COUNSELS  PRESENT IN THE COURT SHALL BE ENTERTAINED  
            FIRST AND COUNSELS PRESENT THROUGH VC MODE THEREAFTER. 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS AND FRESH APPLICATIONS 
44 CS(COMM)-

354/2025 
I.A. 9958/2025 
I.A. 9959/2025 
I.A. 9960/2025 
I.A. 9961/2025 
I.A. 9962/2025 

ORAVEL STAYS 
LIMITED  
V/s MADAN SINGH 
JAIN & ORS. 
  

MANISH DHIR  

 
 
 
   *****  
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COURT NO. 47 
HON'BLE MR. JUSTICE PURUSHAINDRA KUMAR KAURAV  
 

NOTE: AS DIRECTED, ADVOCATES/LITIGANTS APPEARING THROUGH VIDEO CONFERENCING IN THE 
COURT OF HMJ PURUSHAINDRA KUMAR KAURAV ARE TO MENTION ITEM NUMBER BEFORE THEIR 
NAME & SHALL STRICTLY ADHERE TO VIDEO CONFERENCING RULES OF THE HIGH COURT OF DELHI, 
DATED 26.10.2021 & BAR COUNCIL OF DELHI CIRCULAR NO. 602/GEN/SF/2024 DATED: 12.11.2024 
FAILING WHICH THE MATTER SHALL BE REFERRED TO THE BAR COUNCIL OF DELHI FOR APPROPRIATE 
ACTION. 
 
NOTE: FOR MOVING ADJOURNMENT SLIP LATEST BY 6.00 P.M. PLEASE MAIL TO  
daya.nidhi@dhc.nic.in   
 
CLICK HERE TO JOIN VC:-  
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc11  
 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING 
OF ISSUES 

54 CS(OS)-243/2025 
I.A. 9723/2025 
I.A. 9724/2025 

ENGINEERING 
PROJECTS (INDIA) 
LIMITED THROUGH ITS 
MANAGING DIRECTOR  
V/s MSA GLOBAL LLC 
(OMAN) 
  

AJIT WARRIER  

55 CS(OS)-244/2025 
I.A. 9762/2025 

MOHIT BENIWAL  
V/s DAINIK BHASKAR 
AND ORS 
  

ABHAY KUMAR  

 

 

*****  
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21.04.2025   SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE) 

 
    
                       R - 8, NEW COURTS BLOCK (GROUND FLOOR),(OS-F)  

BEFORE MR.DEVENDER KUMAR GARG
 

, JOINT REGISTRAR (JUDICIAL)  

NOTE:- ADVOCATES ARE REQUESTED TO PLEASE GIVE THEIR APPEARANCE IN 'CHAT BOX' 
WITH THEM ITEM NUMBER, SUIT NUMBER AND ALSO FOR THE PARTY, THEY APPEARING 
FOR.  
 
(NOTE : IN CASE of ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MR. VED PRAKASH, 
READER TO LD. PRESIDING OFFICER (9220401146)  
 
Click TO Join The VC https://jrdhc.webex.com/join/jrdhc8  
 

NOTE: CS(OS)669/2024 MAY BE TREATED AS DELETED. 

 ***** 

Concluded 
                                     BY ORDER 
                REGISTRAR ORIGINAL 
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                COURT NO. 01   
       DIVISION BENCH- I 

     HON'BLE THE CHIEF JUSTICE 
               HON'BLE MR.JUSTICE TUSHAR RAO GEDELA 

 

  

NOTE 1: NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST” 
 

NOTE 2: ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM 
        WHILE APPEARING THROUGH VIRTUAL MODE, I.E., ENSURE THE VIDEO IS ON WHEN THE  
        MATTER IS TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/ 
   DISTURBANCE.  
NOTE 3: COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME. 
  
NOTE 4: COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR 
        FROM A PUBLIC PLACE. 
NOTE 5:  COUNSELS JOINING VC SHOULD WRITE THEIR APPEARANCE IN CHATBOX AND UNMUTE    
    THEMSELVES ONLY WHEN THEIR MATTER IS CALLED UP, SO THAT THE COURT PROCEEDINGS IN  
         PROGRESS ARE NOT DISRUPTED. 
NOTE 6: COUNSELS JOINING VC THROUGH MOBILE PHONES ARE REQUESTED TO TAKE SUFFICIENT MEASURES 
        SO AS NOT TO CAUSE ANY DISTURBANCE WHILE JOINING OR OTHERWISE IN THE WORKING OF  
        COURT PROCEEDINGS. 
 

 

 

 

CLICK HERE TO JOIN VC 
 
 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt9  
 
 

 
MEETING NO.  25125678824   
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
 

Courtmasterdbone@gmail.com 
 
courtmaster253@gmail.com 
 

 
 
 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

TOP OF THE BOARD 
81 LPA-254/2025 

CM APPL. 22278/2025 
CM APPL. 22279/2025 
CM APPL. 22280/2025 

SWYAMBHU SWAMI  
V/s DELHI MEDICAL COUNCIL & ORS. 
  

KAMRAN MALIK  

 OTHER DETAILS OF ADVOCATES: 
KAMRAN MALIK(ITSMEKAMRAN@GMAIL.COM)(9811294262)(PETITIONER) 
SSH DELHI(SSHDELHI@GMAIL.COM)(0)(RESPONDENT) 
KRISHNA(VSRKRISHNA.ER40@GMAIL.COM)(0)(RESPONDENT) 
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
DELHI MEDICAL COUNCIL(DELHIMEDICALCOUNCIL@GMAIL.COM)(0)(RESPONDENT) 
KUNAL(KUNAL@IREGAL.IN)(0)(RESPONDENT) 
NHA(CEO.NHA@NHA.GOV.IN)(0)(RESPONDENT) 
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT) 

 

82 W.P.(C)-1542/2025 
CM APPL. 7585/2025 
CM APPL. 18031/2025 
WITH W.P.(C) 1981/2025 
W.P.(C) 2010/2025 

M/S NF INFRATECH SERVICES PRIVATE 
LIMITED  
V/s NATIONAL SMALL INDUSTRIES 
CORPORATION AND ORS. 
  

SAUMYA DWIVEDI, SHASHANK 
MANISH, SHWETA BHARTI, TUSHAR 
JAIN, SHASHANK MANISH 
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 OTHER DETAILS OF ADVOCATES: 
SAUMYA DWIVEDI(DWIVEDISAUMYA2007@GMAIL.COM)(9648862566)(PETITIONER) 
NSIC, UNION OF INDIA, VIJAY SHARMA, ASHISH(CMD@NSIC.CO.IN, 
UOIDHC@GMAIL.COM, VIJAY.SHARMA@WYBOR.IN, 
ASHISH@VTLREWA.COM)(1123384193)(RESPONDENT) 
ITI LTD, HELPDESK GEM, CEO GEM(CMD@ITILTD.CO.IN, HELPDESK-GEM@GOV.IN, 
CEO-GEM@GOV.IN)(0)(RESPONDENT) 
SHASHANK MANISH AND NIDHI 
SAHAY(NIDHISAHAY02@GMAIL.COM)(8861851573)(RESPONDENT) 
SAUMYA DWIVEDI(DWIVEDI.SAUMYA2207@GMAIL.CIN, INFO@NFINFRATECH.COM, 
CMD@NSIC.CO.IN)(0)(RESPONDENT) 
SHWETA 
BHARTI(SHWETA.BHARTI@HAMMURABISOLOMON.COM)(9811020612)(RESPONDENT) 
TUSHAR JAIN(TUSHARJAINADV@GMAIL.COM)(9717708889)(RESPONDENT) 
SHASHANK MANISH(SHASHANKMANISH@GMAIL.COM)(9013703044)(RESPONDENT) 

 

83 W.P.(C)-1981/2025 
CM APPL. 9277/2025 
CM APPL. 9278/2025 
CM APPL. 9279/2025 

MANJEET PLASTIC INDUSTRIES & ANR.  
V/s UNION OF INDIA & ANR. 
  

SHIV MANGAL SHARMA, TUSHAR JAIN  

 OTHER DETAILS OF ADVOCATES: 
SHIV MANGAL SHARMA & SHASHANK 
KHURANA(AURALEAGUE@GMAIL.COM)(7042700133)(PETITIONER) 
UNION OF INDIA, NSIC(UOIDHC@GMAIL.COM, 
PROCUREMENT@NSIC.CO.IN)(1123384193)(RESPONDENT) 
TUSHAR JAIN(TUSHARJAINADV@GMAIL.COM)(9717708889)(RESPONDENT) 

 

84 W.P.(C)-2010/2025 
CM APPL. 9469/2025 
CM APPL. 9470/2025 
CM APPL. 9471/2025 

MANJEET PLASTIC INDUSTRIES & ANR.  
V/s UNION OF INDIA & ANR. 
  

SHIV MANGAL SHARMA, TUSHAR JAIN  

 OTHER DETAILS OF ADVOCATES: 
SHIV MANGAL SHARMA & SHASHANK 
KHURANA(AURALEAGUE@GMAIL.COM)(7042700133)(PETITIONER) 
UNION OF INDIA, MSIC(UOIDHC@GMAIL.COM, 
PROCUREMENT@NSIC.CO.IN)(1123384193)(RESPONDENT) 
TUSHAR JAIN(TUSHARJAINADV@GMAIL.COM)(9717708889)(RESPONDENT) 

 

85 W.P.(C)-3816/2025 
CM APPL. 17777/2025 
CM APPL. 17778/2025 

ATTAL PLASTICS  
V/s UNION OF INDIA & ORS. 
  

ASHUTOSH JAIN, TUSHAR JAIN  

 OTHER DETAILS OF ADVOCATES: 
ASHUTOSH JAIN/ SHIKHAR GARG(NSVERMA.84@GMAIL.COM)(0)(PETITIONER) 
UNION OF INDIA, CHAMPIONS, NSIC, PRAGYAWAN(UOIDHC@GMAIL.COM, 
CHAMPIONS@GOV.IN, GRIEVANCE@NSIC.CO.IN, 
INFO@PRAGYAWAN.COM)(1123384193)(RESPONDENT) 
TUSHAR JAIN(TUSHARJAINADV@GMAIL.COM)(9717708889)(RESPONDENT) 

 

FRESH MATTERS & APPLICATIONS 
86 W.P.(C)-4765/2025 

CM APPL. 21959/2025 
KANUPRIYAA GARG  
V/s DELHI DEVELOPMENT AUTHORITY 
  

N MAHABIR  

 OTHER DETAILS OF ADVOCATES: 
N. MAHABIR(CONTACT@LITMUSLEGAL.COM)(9811694997)(PETITIONER) 
DDA, CPCC, EPROC(DDACHAMBERHC@DDA.ORG.IN, CPPP-NIC@NIC.IN, SUPPORT-
EPROC@NIC.IN)(0)(RESPONDENT) 
DDA(DDA-WEB@DDA.GOV.IN)(0)(RESPONDENT) 
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COURT NO. 37  
DIVISION BENCH - II 

   HON'BLE MR. JUSTICE VIBHU BAKHRU 
     HON’BLE MR. JUSTICE TEJAS KARIA 
 
 
 

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED,, PLEASE CONTACT, 
       MS.MRIDULA SHARMA(PH 9650908783) COURT MASTER TO HON’BLE MR.JUSTICE VIBHU BAKHRU] 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
 
CLICK HERE TO JOIN VC 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt7 
 
   
 
cmmridulasharma.dhc@gov.in  
 

harikishan.berwa@dhc.nic.in 
 
 
 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
116 ITA-98/2025 

CM APPL. 22905/2025 
THE PR. COMMISSIONER 
OF INCOME TAX -CENTRAL 
-1  
V/s AMOL AWASTHI 
  

RUCHIR BHATIA  

 OTHER DETAILS OF ADVOCATES:  
117 ITA-99/2025 

CM APPL. 22906/2025 
THE PR. COMMISSIONER 
OF INCOME TAX -CENTRAL 
-1  
V/s AMOL AWASTHI 
  

RUCHIR BHATIA  

 OTHER DETAILS OF ADVOCATES:  
118 ITA-100/2025 

CM APPL. 22927/2025 
THE PR. COMMISSIONER 
OF INCOME TAX -CENTRAL 
-1  
V/s AMOL AWASTHI 
  

RUCHIR BHATIA  

 OTHER DETAILS OF ADVOCATES:  
 
 
 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
119 W.P.(C)-4993/2025 

CM APPL. 22962/2025 
DUROSHOX PVT LTD  
V/s UNION OF INDIA 
  

NEERAJ KUMAR JAIN  

 OTHER DETAILS OF ADVOCATES: 
VINAY VAISH(NEERAJ-
TAX@VAISHLAW.COM)(9810148853)(PETITIONER) 
UNION OF 
INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
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COURT NO. 38  
DIVISION BENCH- III 

            HON'BLE MS.JUSTICE PRATHIBA M. SINGH 
   HON’BLE MR.JUSTICE RAJNEESH KUMAR GUPTA 
 
 
[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, PLEASE CONTACT,  
MS. SAPHALTA BHATI (MOB:-7428238686) COURT MASTER TO HON’BLE MS. JUSTICE PRATHIBA M. SINGH.]  
  
 
CLICK HERE FOR VC 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6 
 
Meeting No. 1669 92 0249 
 
 
Join from a video conferencing system or application 
Dial: 
 
dhcvirtualcourt6@dhcvirtualcourt.webex.com 
 
 
You can also dial 210.4.202.4 and enter your meeting number. 
 
Join by phone 
Access Code: 1669 92 0249 
 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
courtmaster@pmsingh.in 

      

  
 
 
NOTE: Counsels and Litigants may send their apperances through the following  
      link/form. This form shall be available during Court hearing days 
      from 09:00 A.M – 04:30 P.M.. 
 

ITEM 
NUMBER 

https://forms.gle/LszUZHy9YMBfTrAu7  
 
 
 

                              
 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
57 FAO(OS) (COMM)-60/2025 

CM APPL. 22942/2025 
CM APPL. 22943/2025 

M/S VISTRAT REAL ESTATE PRIVATE LIMITED  
V/s TATA STEEL LIMITED & ORS. 
  

RANJANA ROY GAWAI  

 OTHER DETAILS OF ADVOCATES: 
RRG & ASSO(RRG.RRGASSOCIATES@GMAIL.COM)(0)(PETITIONER) 
SIDDHARTH (SIDDHARTHP@PALAW.IN)(0)(RESPONDENT) 
DAUPAL BHARTI(DAUPALBHARTI@GMAIL.COM)(0)(RESPONDENT) 
ROHIT(ROHIT30JULY@YAHOO.COM)(0)(RESPONDENT) 
ANUBHAV(ANUBHAVJANGHU@GMAIL.COM)(0)(RESPONDENT) 

 

58 FAO(OS) (COMM)-61/2025 
CM APPL. 22947/2025 
CM APPL. 22948/2025 

NEERAJ SINGAL  
V/s TATA STEEL LIMITED & ORS. 
  

RANJANA ROY GAWAI  

 OTHER DETAILS OF ADVOCATES: 
K HEMA(K.HEMA@RRGASSOCIATES.COM)(0)(PETITIONER) 
RRG & ASSO(RRG.RRGASSOCIATES@GMAIL.COM)(0)(PETITIONER) 
SIDDHARTH(SIDDHARTHP@PALAW.IN)(0)(RESPONDENT) 
DAUPAL BHARTI(DAUPALBHARTI@GMAIL.COM)(0)(RESPONDENT) 
ANUBHAV(ANUBHAVJANGHU@GMAIL.COM)(0)(RESPONDENT) 

 

59 FAO(OS) (COMM)-62/2025 
CM APPL. 22949/2025 
CM APPL. 22950/2025 

NEERAJ SINGAL  
V/s TATA STEEL LIMITED & ORS. 
  

RANJANA ROY GAWAI  

 OTHER DETAILS OF ADVOCATES: 
RRG & ASSO(RRG.RRGASSOCIATES@GMAIL.COM)(0)(PETITIONER) 
SIDDHARTH (SIDDHARTHP@PALAW.IN)(0)(RESPONDENT) 
ROHTI(ROHIT30JULY@YAHOO.COM)(0)(RESPONDENT) 
DAUPAL BHARTI(DAUPALBHARTI@GMAIL.COM)(0)(RESPONDENT) 

 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6�
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ANUBHAV(ANUBHAVJANGHU@GMAIL.COM)(0)(RESPONDENT) 
60 FAO(OS) (COMM)-63/2025 

CM APPL. 22956/2025 
CM APPL. 22957/2025 

ROHIT SINHA  
V/s TATA STEEL LIMITED & ORS. 
  

RANJANA ROY GAWAI  

 OTHER DETAILS OF ADVOCATES:  
61 FAO(OS) (COMM)-64/2025 

CM APPL. 22958/2025 
CM APPL. 22959/2025 

ROHIT SINHA  
V/s TATA STEEL LIMITED & ORS. 
  

RANJANA ROY GAWAI  

 OTHER DETAILS OF ADVOCATES:  
62 W.P.(C)-4374/2025 

CM APPL. 20152/2025 
WITH W.P.(C) 4392/2025 

RISHI ENTERPRISES THROUGH ITS 
PROPRIETOR RAJEEV KUMAR GOEL  
V/s ADDITIONAL COMMISSIONER CENTRAL 
TAX DELHI NORTH & ANR. 
  

ABHISHEK GARG  

 OTHER DETAILS OF ADVOCATES: 
ABHISHEK GARG(ABHISHEK@AGSLEGAL.COM)(9056299999)(PETITIONER) 
SHASHANK SHARMA, DELHI NORTH LEGAL, 
CEXDEL(SHASHANK_SHARMA1@OUTLOOK.COM, DELHINORTH-LEGAL@GOV.IN, 
COMMR-CEXDEL1@NIC.IN)(0)(RESPONDENT) 

 

63 W.P.(C)-4392/2025 
CM APPL. 20281/2025 
WITH W.P.(C) 4374/2025 

QUEST INFOTECH PRIVATE LIMITED & ANR.  
V/s UNION OF INDIA & ORS. 
  

GAGAN KUMAR SINGHAL  

 OTHER DETAILS OF ADVOCATES: 
SURESH CHAUDHARY & GAGAN KUMAR 
SINGHAL(GAGANKUMARSINGHAL@YAHOO.COM)(9811293938)(PETITIONER) 
HARPREET SINGH, GST DELHI 
LEGAL(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM, 
GSTDELHIEAST.LEGAL@GMAIL.COM)(0)(RESPONDENT) 
DGGI, UNION OF INDIA(DGGI.GZU@GOV.IN, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

64 W.P.(C)-4407/2025 
CM APPL. 20307/2025 
WITH W.P.(C) 4416/2025 

M/S P.K OVERSEAS  
V/s ADDITIONAL COMMISIONER CGST DELHI 
NORTH 
  

VIKAS SOOD  

 OTHER DETAILS OF ADVOCATES: 
VIKAS SOOD(VIKAS_LEO5@YAHOO.CO.IN)(9873282828)(PETITIONER) 
GST DELHI NORTH(DELHINORTH-LEGAL@GOV.IN)(0)(RESPONDENT) 

 

65 W.P.(C)-4416/2025 
CM APPL. 20327/2025 

M/S AMA OVERSEAS PVT LTD  
V/s ADDITIONAL COMMISIONER CGST DELHI 
NORTH 
  

VIKAS SOOD  

 OTHER DETAILS OF ADVOCATES: 
VIKAS SOOD(VIKAS_LEO5@YAHOO.CO.IN)(9873282828)(PETITIONER) 
GST DELHI NORTH(DELHINORTH-LEGAL@GOV.IN)(0)(RESPONDENT) 

 

66 W.P.(C)-4455/2025 
CM APPL. 20589/2025 

DEVANSH WIRE AND CABLES PRIVATE 
LIMITED  
V/s JOINT COMMISSIONER, CGST DELHI - 
EAST & ORS. 
  

ANTIK MAJUMDER  

 OTHER DETAILS OF ADVOCATES: 
ANTIK 
MAJUMDER(ADVANTIKMAJUMDER@GMAIL.COM)(9910223883)(PETITIONER) 
JOINT COMMISSIONER, CGST DELHI - EAST & 
ORS.(GSTDELHIEAST.LEGAL@GMAIL.COM; COMMR-CEXDEL1@NIC.IN; 
UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

67 W.P.(C)-4987/2025 
CM APPL. 22937/2025 
CM APPL. 22938/2025 
CM APPL. 22939/2025 

TRANSFORMATIVE LEARNING SOLUTIONS 
PVT LTD  
V/s COMMISSIONER CENTRAL GOODS AND 
SERVICE TAX DELHI EAST & ANR. 
  

RAJAT MITTAL  

 OTHER DETAILS OF ADVOCATES: 
RAJAT MITTAL, SUPRATEEK NEOGI, 
PRIYANSHU(RAJAT@MSSLAWCHAMBERS.IN)(9971933199)(PETITIONER) 
GST DELHI EAST(GSTDELHIEAST.LEGAL@GMAIL.COM)(0)(RESPONDENT) 

 

68 W.P.(C)-4992/2025 
CM APPL. 22960/2025 
CM APPL. 22961/2025 

SMT GURDEEP KAUR   
V/s SUB DIVISIONAL MAGISTRATE & ANR. 
  

RAMAKANT GAUR  

 OTHER DETAILS OF ADVOCATES: 
LAW CHAMBERS OF RAMAKANT 
GAUR(RAMAKANTGAUR@GMAIL.COM)(1124336265)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, CUSDEL(STANDINGCOUNSELGNCTD@GMAIL.COM, 
COMMRPREV-CUSDEL@NIC.IN)(9868250806)(RESPONDENT) 
CUSPRVDEL(CHIEFCOMMR-CUSPRVDEL@GOV.IN)(0)(RESPONDENT) 

 

69 W.P.(C)-4995/2025 
CM APPL. 22963/2025 
CM APPL. 22964/2025 

M/S MONO METAL CO THROUGH ITS PROP. 
SH. ANAND PARKASH GOEL  
V/s ADDITIONAL COMMISSIONER, CGST 
AUDIT-1, DELHI 
  

GAURAV GUPTA  

 OTHER DETAILS OF ADVOCATES:  
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AMAN AGARWAL(GGUPTA.ADV@GMAIL.COM)(9811013940)(PETITIONER) 
CEXDEL(COMMR-CEXDEL1@NIC.IN, DELHINORTH-
LEGAL@GOV.IN)(0)(RESPONDENT) 

70 W.P.(C)-5000/2025 
CM APPL. 22972/2025 
CM APPL. 22973/2025 

RAJENDRA KUMAR BISHNOI  
V/s UNION OF INDIA AND ORS 
  

BASAB SENGUPTA  

 OTHER DETAILS OF ADVOCATES: 
BASAB SENGUPTA & PANKAJ 
GARG(ADVPANKAJGARG44@GMAIL.COM)(9990686255)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, DELHI NORTH LEGAL, UNION OF 
INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM, DELHINORTH-LEGAL@GOV.IN, 
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT) 

 

71 W.P.(C)-5002/2025 
CM APPL. 22974/2025 
CM APPL. 22975/2025 

ZURICH KOTAK GENERAL INSURANCE 
COMPANY INDIA LIMITED   
V/s UNION OF INDIA & ORS. 
  

UDIT JAIN  

 OTHER DETAILS OF ADVOCATES: 
KUMAR VISALAKSH / UDIT JAIN/ ARIHANT TATER/ AJITESH DAYAL 
SINGH(UDITJAIN@ELP-IN.COM)(9811419024)(PETITIONER) 
AKSHAY AMRITANSHU, CGST DELHI WEST, UNION OF 
INDIA(AKSHAYAMRITANSHU@GMAIL.COM, CGSTDELHIWESTLEGAL@GMAIL.COM, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

FOR ADMISSION 
72 CRL.M.(BAIL) 1481/2024 

In CRL.A.-826/2024 
PRAVEEN @ LALLU  
V/s STATE NCT OF DELHI 
  

SUNIL KUMAR, KANHAIYA SINGHAL, 
MADHUR MITTAL 

 

 OTHER DETAILS OF ADVOCATES: 
SUNIL KUMAR(SUNILADV20@GMAIL.COM)(9811028518)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
KANHAIYA SINGHAL(ADV.SINGHAL@GMAIL.COM)(9212424765)(PETITIONER) 
MADHUR MITTAL (MADHURMM9@GMAIL.COM)(9870557137)(PETITIONER) 

P.S.-FIR NO. :(KARAWAL NAGAR-532/2018) 

AFTER NOTICE MISC. MATTERS 
73 W.P.(C)-13048/2019 VEDANTA LTD (SUCCESSOR TO CAIRN INDIA 

LTD)  
V/s ASSISTANT COMMISSIONER OF INCOME-
TAX & ORS. 
  

KAVITA JHA  

 OTHER DETAILS OF ADVOCATES: 
KAVITA JHA(KAVITA@VAISHLAW.COM)(9818174307)(PETITIONER) 

 

74 W.P.(C)-11728/2023 SUMIT GUPTA   
V/s UNION OF INDIA AND ORS. 
  

SHIVASHISH KARNANI  

 OTHER DETAILS OF ADVOCATES: 
SHIV ASHISH KARNANI(OMPALSINGH11@GMAIL.COM)(9818472772)(PETITIONER) 
HARPREET(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

75 W.P.(C)-15525/2024 
CM APPL. 65181/2024 

SPARKIN SUNLIT PRIVATE LIMITED THROUGH 
ITS DIRECTORS NAKUL BHARDWAJ (2018 -19)  
V/s COMMISSIONER DELHI GOODS AND 
SERVICE TAX AND ANR 
  

RAKESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
RAKESH KUMAR/ PARVEEN KUMAR 
GAMBHIR(ADV.AGGARWAL.RAKESH@GMAIL.COM)(9811595510)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, RALAWCO, CTT 
DELHI(STANDINGCOUNSELGNCTD@GMAIL.COM, RALAWCO@GMAIL.COM, 
CTT.DELHI@NIC.IN)(9868250806)(RESPONDENT) 

 

FOR CONSIDERATION 
76 FAO (COMM)-80/2025 M/S SATYA PARKASH AND BROTHERS (P) 

LTD.  
V/s UNION OF INDIA 
  

ASEEM MEHROTRA  

 OTHER DETAILS OF ADVOCATES: 
ASEEM 
MEHROTRA(MEHROTRA_ASEEM@YAHOO.CO.IN)(9811062351)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT) 

 

FOR DISPOSAL 
77 LPA-316/2010 

CM APPL. 8269/2010 
SHOBAN LAL JAIN  
V/s JOLEN INC & ANR 
  

MK MIGLANI, SANAT KUMAR, 
GAURAV LIBERHAN 

 

 OTHER DETAILS OF ADVOCATES:  
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ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FOR DIRECTION ON OFFICE NOTE 
78 W.P.(C)-11934/2024(Disposed off 

case) 
SUPREME COURT BAR ASSOCIATION MULTI-
STATE CO-OPERATIVE GROUP HOUSING 
SOCIETY LTD, ACTING THROUGH VICE 
CHARIMAN  
V/s UNION OF INDIA AND ORS 
  

KAUSHIK KUMAR DEY  

 OTHER DETAILS OF ADVOCATES: 
KAUSHIK KUMAR 
DEY(KAUSHIKDEY2718@GMAIL.COM)(9310011979)(PETITIONER) 
UNION OF INDIA, JS-CRCS, PREETI(UOIDHC@GMAIL.COM, JS-CRCS@GOV.IN, 
CPREETI941@GMAIL.COM)(0)(RESPONDENT) 
PRAVIN, SONKAR, MRIDUL AGGARWAL(PRAVIN.PAREKH@PRAVINPAREKH.CO, 
SONKARRAJU88@GMAIL.COM, SCBAMSCGHS5@GMAIL.COM)(0)(RESPONDENT) 
JNS TYAGI, USMAN, MANNU SINGH(SCBAMSCGHS5@GMAIL.COM, 
SUA19IN@HOTMAIL.COM, MANNU_9@YAHOO.CO.IN)(0)(RESPONDENT) 
TANVEER, MUKESH(TANVEERKHANSCBA@GMAIL.COM, 
MUKESHKUMARSINGHADVSC@GMAIL.COM)(0)(RESPONDENT) 
VIBHU SHANKAR MISHRA, (VSMISHRAADVOCATE@GMAIL.COM, 
AFTAB_ADVOCATE@REDIFFMAIL.COM)(0)(RESPONDENT) 
RAJEEV 
KUMAR(RKRANJAN.ADVOCATE.SUPREMECOURT@GMAIL.COM)(0)(RESPONDENT) 
UNION OF INDIA, SATISH PANDEY(UOIDHC@GMAIL.COM, 
SATISHPANDEYAOR@GMAIL.COM)(0)(RESPONDENT) 
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                COURT NO. 42 
       DIVISION BENCH-IV 

                   HON'BLE MR.JUSTICE NAVIN CHAWLA 
       HON’BLE MS.JUSTICE RENU BHATNAGAR 
 
 
Click below to join the VC: 
 
https://delhihighcourt.webex.com/join/dhcecourtvc5 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
rajesh.malhotra@dhc.nic.in  
 
dhc.court2102@gmail.com 
 
 
 
All counsels are requested to send their appearance through this form. 
 
https://forms.gle/k1o4ruPqPt5hgFQJ9 
 
This form shall be available on all court hearing days from 10:00 AM to 05:00 PM.  
Counsels are requested to fill this form only once. 
The first submission shall be treated as final. 
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
104 RFA(COMM)-217/2025 

CM APPL. 22921/2025 
CM APPL. 22922/2025 

PURSHOTTAM SARUP 
AGGARWAL HUF   
V/s ARDEE MALL 
MAINTENANCE SERVICES 
PVT LTD 
  

AMIT KHEMKA  

 OTHER DETAILS OF ADVOCATES:  
FOR ADMISSION 

105 MAT.APP.(F.C.)-31/2025 
CM APPL. 4302/2025 

ARUN KUMAR  
V/s PRIYA UPADHYAY 
ALIAS KHUSHI 
  

LOKESH KUMAR 
MISHRA 

 

 OTHER DETAILS OF ADVOCATES:  

 
 
NOTE:CM APPL.22763/2025 SHALL BE TAKEN UP ALONGWITH FAO(OS)-93/2022  LISTED AT ITEM NO.18 
 
NOTE:CM APPL.22614/2025 SHALL BE TAKEN UP ALONGWITH FAO(OS)-122/2022  LISTED AT ITEM NO.19 
 
NOTE:CM APPL.22615/2025 SHALL BE TAKEN UP ALONGWITH LPA-165/2025 LISTED AT ITEM NO.02 

https://delhihighcourt.webex.com/join/dhcecourtvc5�
mailto:cmrajeshmalhotra@dhc.nic.in�
mailto:dhc.court2102@gmail.com�
https://forms.gle/k1o4ruPqPt5hgFQJ9�
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                    COURT NO. 05  
                    DIVISION BENCH-V 
                HON'BLE MR.JUSTICE C.HARI SHANKAR  
       

advance of the hearing, by way of email to the Court Master [cmpraveenkumar.dhc@gov.in] and  Court Master     
(

HON’BLE MR.JUSTICE AJAY DIGPAUL 
 
 
 
NOTE 1: Learned Counsel are requested to provide electronic copies of compilations of judgments/written submissions at least 24 hours in  

vikram.224@dhc.nic.in.   The compilations should be     
         
        indexed (alongwith relevant  para numbers of judgments specifically mentioned), bookmarked  and OCR compatible. They should not be    
        marked or highlighted. 
 
 
Note 2: Please note that ordinarily no adjournment would be granted in cases which are ripe for hearing. 
 
 
Note 3: In matters in which there is an earlier order directing the matter to be listed for hearing or for disposal, no adjournment will be 

granted unless a requested for adjournment is circulated a day in advance to [cmpraveenkumar.dhc@gov.in] and  Court Master     
(vikram.224@dhc.nic.in.  or an adjournment slip is filed a day in advance, specifying the ground of adjournment.  
 
NOTE 4: LEARNED COUNSEL ARE REQUESTED TO OBTAIN THE ELECTRONIC COPY OF THE COURT RECORDS IN ADVANCE, TO FACILITATE HEARING.  
 
 
NOTE 5: SUBJECT TO AVAILABILITY OF TIME, REGULAR MATTTERS WOULD BE TAKEN UP AFTER THE MISCELLANEOUS BOARD IS OVER.  
 
 
NOTE 6:  Pass Over matters in the Supplementary list would be called out before the Advance list is taken up. 
 
NOTE 7:  Presence of Advocates/parties who appear virtually would not be marked if their camera is switched off. 
 
 
 
To join hearing please click the link given below:- 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt19 
 
 
 
 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

cmpraveenkumar.dhc@gov.in 
 

ITEM 
NUMBER 

vikram.224@dhc.nic.in 
 
 

 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
77 FAO (COMM)-95/2025 

CM APPL. 22926/2025 
M/S KARYTRON ELECTRICALS PRIVATE 
LIMITED  
V/s M/S EKKAA ELECTRONICS INDUSTRIES 
PRIVATE LIMITED 
  

ROHIT KUMAR MODI  

 OTHER DETAILS OF ADVOCATES: 
ROHIT KUMAR 
MODI(RKM_MODI@REDIFFMAIL.COM)(9810243904)(PETITIONER) 
EKKAA(EKKAA365@GMAIL.COM)(0)(RESPONDENT) 

 

78 RFA(OS)(COMM)-7/2025 
CM APPL. 22951/2025 
CM APPL. 22952/2025 
CM APPL. 22953/2025 
CM APPL. 22954/2025 

YOUNG ACHIEVERS  
V/s IMS LEARNING RESOURCES PRIVATE 
LIMITED 
  

NIDDHI AKHOURI  

 OTHER DETAILS OF ADVOCATES:  
79 W.P.(C)-4865/2025 

CM APPL. 22370/2025 
DR RASHMI JAIN  
V/s UNION OF INDIA THROUGH THE 
SECRETARY MINISTRY OF HOME AFFAIRS 
& ORS. 
  

ASHISH VERMA  

 OTHER DETAILS OF ADVOCATES: 
ASHISH VERMA(ASHISH@SAARASSOCIATES.IN)(9871603434)(PETITIONER) 
UNION OF INDIA, CRPF(UOIDHC@GMAIL.COM, GD@CRPF.GOV.IN, DIGCR-
VIG@CRPF.GOV.IN)(1123384193)(RESPONDENT) 

 

80 W.P.(C)-4989/2025 
CM APPL. 22944/2025 

CT GD BHEESHAM SINGH   
V/s UNION OF INDIA & ORS. 
  

PANKAJ KAUSHIK  

 OTHER DETAILS OF ADVOCATES: 
NARENDER KAUSHIK, PANKAJ 

 

mailto:vikram.224@dhc.nic.in�
mailto:cmpraveenkumar.dhc@gov.in�
mailto:vikram.224@dhc.nic.in�
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt19�
mailto:cmpraveenkumar.dhc@gov.in�
mailto:vikram.224@dhc.nic.in�
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KAUSHIK(PANKAJKAUSHIK77@REDIFFMAIL.COM)(9811017081)(PETITIONER) 
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

AFTER NOTICE MISC. MATTERS 
81 W.P.(C)-13705/2018 RITESH KUMAR  

V/s UNION OF INDIA AND ORS. 
  

SUMAN KKUMAR, KRISHNA 
BHUSHAN UPADHYAY 

 

 OTHER DETAILS OF ADVOCATES: 
SUMAN KKUMAR()(7428257796)(PETITIONER) 
KRISHNA BHUSHAN 
UPADHYAY(ADVOCATIAJUDEX@GMAIL.COM)(9810655095)(PETITIONER) 
KRISHNA BHUSHAN 
UPADHYAY(ADVOCATIAJUDEX@GMAIL.COM)(9810655095)(PETITIONER) 
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           COURT NO. 34  
                    DIVISION BENCH-VI 
                HON'BLE MR.JUSTICE SUBRAMONIUM PRASAD  
       HON’BLE MR.JUSTICE HARISH VAIDYANATHAN SHANKAR 
 
 
 
NOTE: IN CASE LEARNED COUNSELS FOR THE PARTIES WISH TO RELY UPON SOME PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGMENTS, THEY ARE 
 DIRECTED TO FILE THE SAME DURING THE COURT WORKING HOURS ATLEAST A DAY PRIOR TO THE DATE OF LISTING OF SUCH MATTERS. 
 ANY PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGEMENTS FILED BEYOND THE AFORESAID PRESCRIBED PERIOD SHALL NEITHER BE FORWARDED 
 TO THE COURT NOR BE ENTERTAINED.  
 
 
NOTE: COUNSEL APPEARING THROUGH VIDEO CONFERENCING ARE REQUESTED TO GIVE THEIR APPERANCES IN THE CHAT BOX ALONGWITH  
      THEIR MOBILE NUMBERS.  
 
 
 
TO JOIN VC: 
 
https://delhihighcourt.webex.com/meet/dhcecourtvc13   
 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

ITEM 
NUMBER 

pankaj.shukla@dhc.nic.in  
 
 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
61 FAO(OS) (COMM)-59/2025 

CM APPL. 22931/2025 
CM APPL. 22932/2025 
CM APPL. 22933/2025 
CM APPL. 22934/2025 
CM APPL. 22935/2025 
CM APPL. 22936/2025 

UNISYS INFOSOLUTIONS PRIVATE LIMITED  
V/s FRANKFINN ENTERTAINMENT COMPANY 
PRIVATE LIMITED & ORS. 
  

NIKHIL CHAWLA  

 OTHER DETAILS OF ADVOCATES:  
62 MISC. APPEAL(PMLA)-18/2025 

CM APPL. 22914/2025 
CM APPL. 22915/2025 
CM APPL. 22916/2025 

AIJAZ HUSSAIN KHAWAJA  
V/s DIRECTORATE OF ENFORCEMENT 
  

SURABHI VAYA  

 OTHER DETAILS OF ADVOCATES:  
63 MISC. APPEAL(PMLA)-19/2025 

CM APPL. 22928/2025 
CM APPL. 22929/2025 
CM APPL. 22930/2025 

RIFAT AIJAZ  
V/s DIRECTORATE OF ENFORCEMENT 
  

SURABHI VAYA  

 OTHER DETAILS OF ADVOCATES: 
SURABHI VAYA(VAYASURABHI@GMAIL.COM)(0)(PETITIONER) 
GAURAV SAINI(DL.HC-ED@GOV.IN)(0)(RESPONDENT) 
ZOHEB HOSSAIN(HOSSAINZOHEB@GMAIL.COM)(0)(RESPONDENT) 
ZOHEB HOSSAIN(OFFICEZHOSSAIN@GMAIL.COM)(0)(RESPONDENT) 

 

FOR ADMISSION 
64 CRL.M.C.-2347/2025 BHUMESH KUMAR  

V/s NATIONAL INVESTIGATION AGENCY 
  

NIMISH CHIB  

 OTHER DETAILS OF ADVOCATES: 
NIMISH CHIB(NIMISHCHIB@GMAIL.COM)(9810823566)(PETITIONER) 
NATIONAL INVESTIGATION AGENCY(INFO.NIA@GOV.IN)(0)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(NIA-39/2022) 
CRL.A. 892/2023 FILED BY SHAHBAZ ANSARI 
(DISPOSED ON : 2023-11-02 ) 
CRL.A. 799/2023 FILED BY JOGINDER SINGH @ 
JOGINDER RANA (DISPOSED ON : 2025-01-17 ) 
 
P.S.-FIR NO. :(NIA-39/2022) 

65 W.P.(CRL)-76/2025 SMT. RADHA  
V/s THE STATE OF NCT OF DELHI & ORS. 
  

KUNAL NARWAL  

 OTHER DETAILS OF ADVOCATES: 
ALOK DEV (DEVLOK99@GMAIL.COM)(9718090890)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

 

66 W.P.(CRL)-599/2025 DILRAJ SINGH  
V/s THE STATE GOVT. OF NCT OF DELHI AND 
ORS. 
  

KRISHAN KUMAR  

https://delhihighcourt.webex.com/meet/dhcecourtvc13�
mailto:cmpankajshukla@dhc.nic.in�


21.04.2025                                                                                        SUPPLEMENTARY CAUSE LIST 
 

12 
 

 OTHER DETAILS OF ADVOCATES: 
KRISHAN KUMAR(ADVKUMARKRISHAN@GMAIL.COM)(9810068578)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

 

67 W.P.(CRL)-976/2025 
CRL.M.A. 9231/2025 

PREM  
V/s GOVT OF NCT DELHI & ORS. 
  

MANISH MIGLANI  

 OTHER DETAILS OF ADVOCATES: 
MANISH MIGLANI (MANISH_MIGALNI@YAHOO.COM)(981130762)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(TIGRI-168/2025) 

AFTER NOTICE MISC. MATTERS 
68 CRL.A.-263/2025 

CRL.M.A. 6750/2025 
NEELAM RANOLIA ALIAS NEELAM PRAJAPAT 
ALIAS NEELAM AZAD  
V/s STATE NCT OF DELHI 
  

GAURAV BISHNOI  

 OTHER DETAILS OF ADVOCATES: 
BALRAJ SINGH MALIK()(9968190750)(PETITIONER) 
BALRAJ SINGH MALIK()(9968190750)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(PARLIAMENT STREET-142/2023) 
CRL.M.C. 9545/2023 FILED BY STATE (DISPOSED 
ON : 2025-01-23 ) 
W.P.(CRL) 16/2024 FILED BY NEELAM AZAD 
(DISPOSED ON : 2024-01-03 ) 
BAIL APPLN. 197/2025 FILED BY MAHESH 
KUMAWAT (DISPOSED ON : 2025-01-17 ) 
BAIL APPLN. 386/2025 FILED BY NEELAM RANOLIA 
(DISPOSED ON : 2025-01-29 ) 
CRL.A. 373/2025 FILED BY MANORANJAN D (D. OF 
HEARING : 2025-07-24 ) 
CRL.A. 388/2025 FILED BY MAHESH KUMAWAT (D. 
OF HEARING : 2025-04-29 ) 
 
P.S.-FIR NO. :(PARLIAMENT STREET-142/2023) 

69 FAO (COMM)-44/2022 
CM APPL. 13157/2022 

CENTRAL ELECTRONICS LIMITED   
V/s M/S ELCOMPONICS TECHNOLOGIES P. 
LTD. 
  

SHAIWAL SRIVASTAVA, RISHABH 
JAIN 

Listing Remarks: 
AT 04:15 P.M. 

 OTHER DETAILS OF ADVOCATES: 
SHAIWAL SRIVASTAVA(SHAIWAL@PARASLEGAL.COM)(9871214365)(PETITIONER) 
RSDLAW(RSDLAWCHAMBERS@GMAIL.CON)()(RESPONDENT) 
RISHABH JAIN(RISHABHJNN@GMAIL.COM)(8826878875)(RESPONDENT) 

 

FOR FINAL HEARING 
70 RFA(COMM)-305/2023 

CM APPL. 18999/2025 
SHELLZ INDIA PRIVATE LIMITED  
V/s STARCO METAPLAST PVT LTD & ORS. 
  

NAMIT SURI, MUKESH JAIN, ASHA 
JAIN MADAN, MUKESH JAIN 

 

 OTHER DETAILS OF ADVOCATES: 
NAMIT SURI(LISTING@LEXINDIS.COM)(9582410211)(PETITIONER) 
SUMIT(SUMIT.KUMAR@SHELLZOVERSEAS.COM)(8588868688)(PETITIONER) 
M/S STARCO METAPLAST PVT 
LTD(AKSHAYJAIN1827@GMAIL.COM)(9999666670)(RESPONDENT) 
SHALINI GARG(SHALINIGARG70@GMAIL.COM)(9350257111)(RESPONDENT) 
KAPIL(SHELLZOVERSEAS24@GMAIL.COM)(9350257111)(RESPONDENT) 
MUKESH JAIN(ADV_SBC@YAHOO.CO.IN)(9810315576)(PETITIONER) 
LISTING(LISTINNG@LEXINDIS.COM)(0)(RESPONDENT) 
ASHA JAIN MADAN(ASHAJMADAN56@GMAIL.COM)(9810041102)(PETITIONER) 
MUKESH JAIN(MUKESHJAINADVOCATE@GMAIL.COM)(9871415848)(RESPONDENT) 
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     COURT NO. 43  
     

(a) “FRESH MATTERS AND APPLICATIONS; 

HON'BLE MR. JUSTICE PRATEEK JALAN  
 
 
NOTE: “THE COUNSEL AND LITIGANTS ARE REQUESTED TO KEEP THE PDF PAGE NUMBERS OF THEIR RESPECTIVE CASES IN  
 
      ACCORDANCE WITH THE COURT FILE READY WITH THEM DURING THE HEARING/ARGUMENTS OF THEIR CASES FOR THE  
 
      CONVENIENCE OF THE  HON’BLE COURT AND SMOOTH FUNCTIONING OF THE COURT PROCEEDINGS.  
 
 
NOTE: “COUNSEL AND LITIGANTS WHO ARE APPEARING THROUGH VIDEO CONFERENCING MODE ARE REQUESTED TO ADHERE 
 TO VIDEO CONFERENCING RULES 2021.”  
 
 
NOTE:  “NO MENTIONING WILL BE ENTERTAINED UNLESS REPRESENTED EITHER BY ALL COUNSELS FOR THE PARTIES OR BY 
        ALL THE LITIGANTS AT THE TIME OF MENTIONING.” 
 
NOTE:   “PASSED–OVER  MATTERS OF THE SUPPLEMENTARY LIST WILL BE TAKEN UP IMMEDIATELY AFTER THE 
  
         SUPPLEMENTARY LIST, UNLESS SPECIFICALLY DIRECTED.” 
 
NOTE:   IN THE ADVANCE LIST, MATTERS WILL BE TAKEN UP IN THE FOLLOWING ORDER:-  
 

 
(b) “FOR ADMISSION” MATTERS; 

 
(c) MATTERS WHICH ARE MARKED AS “EXPEDITED MATTERS” OR “ SPECIALLY DIRECTED MATTERS”. 

 
(d) “ AFTER NOTICE MISCELLANEOUS MATTERS” WILL BE TAKEN UP CHRONOLOGICALLY.  

  
 
CLICK HERE FOR VC  
 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt3   
 
 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
 

sanjoyojha73@gmail.com  
 
 
 

 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
60 W.P.(C)-4988/2025 

CM APPL. 22940/2025 
CM APPL. 22941/2025 

ASHA JAIN   
V/s GOVERNMENT OF NCT OF DELHI & ORS. 
  

TARUN GUPTA subject to office objection 

 
 

OTHER DETAILS OF ADVOCATES: 
TARUN 
GUPTA(OFFICEOFADVTARUNGUPTA955@GMAIL.COM)(9958062677)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, DCF SOUTH, SDM 
SAKET(STANDINGCOUNSELGNCTD@GMAIL.COM, DCFSOUTH.DELHI@GOV.IN, 
SDMSAKET@GMAIL.COM)(9868250806)(RESPONDENT) 
SECY IT(SECYIT@NIC.IN)(0)(RESPONDENT) 

 

61 W.P.(C)-4990/2025 
CM APPL. 22945/2025 
CM APPL. 22946/2025 

AASHISHANAND PARMANAND WADHWANI  
V/s GOVT. OF NCT OF DELHI & ORS. 
  

KAPIL SAPRA & ASSOCIATES  

 OTHER DETAILS OF ADVOCATES: 
KAPIL SAPRA & ASSOCIATES(LIT@KSALEGAL.COM)(9810556252)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, UNION OF 
INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM, 
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT) 

 

62 W.P.(C)-4996/2025 
CM APPL. 22965/2025 
CM APPL. 22966/2025 

DAYAL SINGH AND ORS  
V/s GOVT OF NCT OF DELHI AND ORS 
  

MONIKA ARORA  

 OTHER DETAILS OF ADVOCATES: 
MONIKA ARORA & 
ASSOCIATES(OFFICEADVMONIKA@GMAIL.COM)(9810246300)(PETITIONER) 
AVNISH AHLAWAT, GNCRD, UCMS 
PRINCIPAL(AVNISH@AHLAWATASSOCIATIES.IN, 

 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt3�
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21.04.2025                                                                                        SUPPLEMENTARY CAUSE LIST 
 

14 
 

SCSERVICESGNCTD@GMAIL.COM, PRINCIPAL@UCMS.AC.IN)(0)(RESPONDENT) 
RUPAL MOHINDER, UNION OF INDIA(RUPALMOHINDER@GMAIL.COM, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

63 W.P.(C)-4999/2025 
CM APPL. 22970/2025 
CM APPL. 22971/2025 

GAON SABHA QUADI PUR  
V/s AMIT RANA & ORS. 
  

SUMIT DAGAR  

 OTHER DETAILS OF ADVOCATES: 
SUNIL 
KUMAR(ADVOCATESUNILSANGWAN@GMAIL.COM)(9810699132)(PETITIONER) 
DDA(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT) 

 

64 W.P.(C)-5001/2025 SUDAN  
V/s GOVT. OF NCT OF DELHI AND ORS. 
  

SMITA KUMARI RAJGARHIA  

 OTHER DETAILS OF ADVOCATES: 
NARENDRA 
SHARMA(NARENDRA71574455@GMAIL.COM)(9212545556)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, SDM 
SAKET(STANDINGCOUNSELGNCTD@GMAIL.COM, 
SDMSAKET@NIC.IN)(9868250806)(RESPONDENT) 

 

 
 
 
 

 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
65 W.P.(C)-4924/2025 MUBASSHIR HASAN  

V/s UNION OF INDIA AND ORS 
  

RAJBIR SINGH SAGAR  

 OTHER DETAILS OF ADVOCATES: 
RAJBIR SINGH 
SAGAR(RAJBIRSSAGAR@GMAIL.COM)(9910017625)(PETITIONER) 
UNION OF INDIA, KAML N CO, RAJAPPA(UOIDHC@GMAIL.COM, 
KAMLNCO@GMAIL.COM, 
ADVOCATERAJAPPA@GMAIL.COM)(1123384193)(RESPONDENT) 

 

 
 
 
 
 
   COURT NO. 49   
   

cmvijaypal.dhc@gov.in

HON'BLE MR.JUSTICE ANUP JAIRAM BHAMBHANI  
 
 

 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

  
 
CLICK HERE TO JOIN VC 
 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt13 
 
      
               

 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
96 CM APPL. 22904/2025 

In RC.REV.-71/2025 
KEWAL KISHAN  
V/s ANIRUDH AHUJA 
  

RAJIV K GARG  

 OTHER DETAILS OF ADVOCATES: 
RAJIV GARG(GARGRAJIV26@YAHOO.CO.IN)(9810002830)(PETITIONER) 
RAJIV GARG(GARGRAJIV26@YAHOO.CO.IN)(9810002830)(PETITIONER) 
RAJIV GARG & CO(GARGRAJIV26@YAHOO.CO.IN)(9810002830)(PETITIONER) 
RAJIV GARG & CO(GARGRAJIV26@YAHOO.CO.IN)(9810002830)(PETITIONER) 

 

97 CM APPL. 22902/2025 
CM APPL. 22903/2025 
In RFA-8/2022 

SMT ANITA DEVI  
V/s SHRI RAVINDER KUMAR AND ORS 
  

DEEPAK KUMAR, ATHA SAGAR 
VERMA, GURVINDER KAUR SURI 

 

 OTHER DETAILS OF ADVOCATES: 
ATHA SAGAR VERMA(ATHA.VERMA@GMAIL.COM)(9911115567)(PETITIONER) 
ATH SAGAR(ATHA.VERMA@GMAIL.COM)(9911115567)(PETITIONER) 
VISHAL MAAN()(9899934315)(RESPONDENT) 
GURVINDER KAUR SURI(LITIGATION@SURICO.IN)(9871692195)(RESPONDENT) 

 

98 RFA-357/2025 
CM APPL. 22907/2025 
CM APPL. 22908/2025 
CM APPL. 22909/2025 
CM APPL. 22910/2025 

SH HARI OM SHARMA  
V/s SMT ANJU JASWAL AND ORS 
  

AFTAB HUSSAIN  

mailto:cmvijaypal.dhc@gov.in�
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 OTHER DETAILS OF ADVOCATES: 
ALTAF 
HUSSAIN(ALTAFHUSSAINADV1988786@GMAIL.COM)(9810240218)(PETITIONER) 
BRIJENDER(BRIJENDERDHULL@YAHOO.COM)(0)(RESPONDENT) 

 

99 RFA-358/2025 
CM APPL. 22911/2025 
CM APPL. 22912/2025 
CM APPL. 22913/2025 

TDI INFRASTRUCTURE LTD  
V/s SHRI ISHAN SHEGAL & ANR. 
  

VAIBHAV AGNIHOTRI  

 OTHER DETAILS OF ADVOCATES:  
 
 
 
 
NOTE:CM APPL.22617/2025 SHALL BE TAKEN UP ALONGWITH RFA-597/2024  LISTED AT ITEM NO.30 
NOTE:CM APPL.22729/2025 SHALL BE TAKEN UP ALONGWITH RFA-333/2022  LISTED AT ITEM NO.74 
 
 
 
 
   COURT NO. 30  
   HON'BLE  MR.JUSTICE SANJEEV NARULA 
 
NOTE: “SUPPLEMENTARY PASSED OVER MATTERS WILL BE TAKEN UP JUST AFTER THE SUPPLEMENTARY LIST 
    
       IS OVER.” 
 
 
[NOTE:1. IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, 
         PLEASE CONTACT,  MR.NANDAN SINGH(9319815952),COURT MASTER TO HON'BLE MR. JUSTICE SANJEEV NARULA.            
 
 
Click below to join the VC: 
 
https://delhihighcourt.webex.com/meet/dhcecourtvc9 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
cmnandansingh.dhc@gov.in       
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FOR DIRECTION ON OFFICE NOTE 
70 TR.P.(CRL.)-23/2025 

CRL.M.A. 7346/2025 
CRL.M.A. 7347/2025 

ANKUR RAJPUT AND ORS  
V/s STATE NCT OF DELHI AND ANR 
  

ABHAY KUMAR  

 OTHER DETAILS OF ADVOCATES: 
AMIT SHARMA 
(AMITSHARMA1488@YAHOO.COM)(9868306805)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(PALAM VILLAGE-298/2018) 
W.P.(CRL) 3596/2023 FILED BY ABHILASHA CHAUHAN 
(DISPOSED ON : 2024-02-16 ) 
CRL.M.C. 184/2025 FILED BY SMT. KALPANA RAJPUT & 
ORS. (DISPOSED ON : 2025-01-15 ) 
 
P.S.-FIR NO. :(PALAM VILLAGE-298/2018) 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

https://delhihighcourt.webex.com/meet/dhcecourtvc9�
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   COURT NO. 07     

 

HON'BLE MR.JUSTICE MANOJ KUMAR OHRI  
 

 
NOTE 1: All land acquisition appeals of village Bijwasan arising out of the award No. 2/2012 pertaining   

to notification under Section 4 dated 4th February, 2010 shall be listed on 25.4.2025.  
 
NOTE 2: All land acquisition appeals of village Barwala arising out of the award No. 12/2005-06/DC/(NW) 

pertaining to notification under Section 4 dated 21st March, 2003 shall be listed on 1.5.2025. 
 
NOTE 3 : All land acquisition appeals of village Mundka arising out of the award No. 2/DC(W)/2008-09 

pertaining to notification under Section 4 dated 7th June, 2007 shall be listed on 8.5.2025.  
 

 
 
CLICK TO JOIN VC  
 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt14     
MEETING ID : 2528 229 8537  
 
NOTE : ALL COUNSEL FOR THE PARTIES,LITIGANTS AND IO ARE REQUESTED TO KEEP THEIR MIC ON MUTE MODE TILL THEIR   
             MATTER IS CALLED.  
 
 
NOTE: PLEASE GIVE APPEARANCE IN THE CHAT BOX OF VC AS FOLLOWS 
ITEM NO:-  
CASE NO:- 
NAME OF COUNSEL APPEARING FOR :- 
MOB. NO:- 
 
   
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
cmpankajgoel.dhc@gov.in  
 
lalit.684@dhc.nic.in  
  
 

 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
39 W.P.(C)-4801/2025 

CM APPL. 22068/2025 
CM APPL. 22069/2025 
CM APPL. 22070/2025 

SAURABH KHANNA  
V/s UNION OF INDIA THROUGH 
THE MINISTRY OF CORPORATE 
AFFAIRS A ANOTHERND 
  

HIMANSHU GUPTA  

 OTHER DETAILS OF ADVOCATES: 
MEHAAK 
JAGGI(MEHAAKJAGGI@GMAIL.COM)(9811250312)(PETITIONER) 
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt14�
mailto:cmpankajgoel.dhc@gov.in�
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    COURT NO. 41  

    HON'BLE MR.JUSTICE JASMEET SINGH 

 

NOTE: CRL.M.A.11726/2025 SHALL BE TAKEN UP ALONGWITH BAIL APPLN. -675/2025 LISTED AT ITEM NO.01 
 
 
 
 
 

                      COURT NO. 25  
                 HON'BLE DR.JUSTICE SWARANA KANTA SHARMA   
 
 
 
CLICK HERE TO JOIN VC 
 

 

https://delhihighcourt.webex.com/meet/dhcecourtvc  
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
 

cmbharatgulati.dhc@gov.in 
 
 

 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
75 BAIL APPLN.-1486/2025 

CRL.M.A. 11652/2025 
CRL.M.A. 11653/2025 
WITH BAIL APPLN. 1487/2025 
BAIL APPLN. 1488/2025 
BAIL APPLN. 1489/2025 
BAIL APPLN. 1490/2025 

HAR SHARAN GUPTA  
V/s STATE (NCT OF DELHI) 
  

SHIVENDRA SINGH  

 OTHER DETAILS OF ADVOCATES: 
SHIVENDRA SINGH 
(SHIVENDRASINGH065@GMAIL.COM)(9582194010)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(PUNJABI BAGH-163/2025) 
BAIL APPLN. 1487/2025 FILED BY PRABHAT KUMAR 
SWARUP (D. OF HEARING : 2025-04-21 ) 
BAIL APPLN. 1488/2025 FILED BY ADARSH SWARUP 
(D. OF HEARING : 2025-04-21 ) 
BAIL APPLN. 1489/2025 FILED BY RAHUL SWARUP (D. 
OF HEARING : 2025-04-21 ) 
BAIL APPLN. 1490/2025 FILED BY GOVIND SWARUP 
(D. OF HEARING : 2025-04-21 ) 
BAIL APPLN. 1494/2025 FILED BY UPINDER KRISHEN 
SAS (D. OF HEARING : 2025-04-21 ) 
 
P.S.-FIR NO. :(PUNJABI BAGH-163/2025) 

76 BAIL APPLN.-1487/2025 
CRL.M.A. 11654/2025 
CRL.M.A. 11655/2025 

PRABHAT KUMAR SWARUP  
V/s STATE (NCT OF DELHI) 
  

SHIVENDRA SINGH  

 OTHER DETAILS OF ADVOCATES: 
SHIVENDRA SINGH 
(SHIVENDRASINGH065@GMAIL.COM)(9582194010)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(PUNJABI BAGH-163/2025) 
BAIL APPLN. 1486/2025 FILED BY HAR SHARAN GUPTA 
(D. OF HEARING : 2025-04-21 ) 
BAIL APPLN. 1488/2025 FILED BY ADARSH SWARUP 
(D. OF HEARING : 2025-04-21 ) 
BAIL APPLN. 1489/2025 FILED BY RAHUL SWARUP (D. 
OF HEARING : 2025-04-21 ) 
BAIL APPLN. 1490/2025 FILED BY GOVIND SWARUP 
(D. OF HEARING : 2025-04-21 ) 
BAIL APPLN. 1494/2025 FILED BY UPINDER KRISHEN 
SAS (D. OF HEARING : 2025-04-21 ) 
 
P.S.-FIR NO. :(PUNJABI BAGH-163/2025) 

77 BAIL APPLN.-1488/2025 
CRL.M.A. 11656/2025 
CRL.M.A. 11657/2025 

ADARSH SWARUP  
V/s STATE (NCT OF DELHI) 
  

SHIVENDRA SINGH  

 OTHER DETAILS OF ADVOCATES: 
SHIVENDRA SINGH 
(SHIVENDRASINGH065@GMAIL.COM)(9582194010)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(PUNJABI BAGH-163/2025) 
BAIL APPLN. 1486/2025 FILED BY HAR SHARAN GUPTA 
(D. OF HEARING : 2025-04-21 ) 
BAIL APPLN. 1487/2025 FILED BY PRABHAT KUMAR 

https://delhihighcourt.webex.com/meet/dhcecourtvc�
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SWARUP (D. OF HEARING : 2025-04-21 ) 
BAIL APPLN. 1489/2025 FILED BY RAHUL SWARUP (D. 
OF HEARING : 2025-04-21 ) 
BAIL APPLN. 1490/2025 FILED BY GOVIND SWARUP 
(D. OF HEARING : 2025-04-21 ) 
BAIL APPLN. 1494/2025 FILED BY UPINDER KRISHEN 
SAS (D. OF HEARING : 2025-04-21 ) 
 
P.S.-FIR NO. :(PUNJABI BAGH-163/2025) 

78 BAIL APPLN.-1489/2025 
CRL.M.A. 11658/2025 
CRL.M.A. 11659/2025 

RAHUL SWARUP  
V/s STATE (NCT OF DELHI) 
  

SHIVENDRA SINGH  

 OTHER DETAILS OF ADVOCATES: 
SHIVENDRA SINGH 
(SHIVENDRASINGH065@GMAIL.COM)(9582194010)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(PUNJABI BAGH-163/2025) 
BAIL APPLN. 1486/2025 FILED BY HAR SHARAN GUPTA 
(D. OF HEARING : 2025-04-21 ) 
BAIL APPLN. 1487/2025 FILED BY PRABHAT KUMAR 
SWARUP (D. OF HEARING : 2025-04-21 ) 
BAIL APPLN. 1488/2025 FILED BY ADARSH SWARUP 
(D. OF HEARING : 2025-04-21 ) 
BAIL APPLN. 1490/2025 FILED BY GOVIND SWARUP 
(D. OF HEARING : 2025-04-21 ) 
BAIL APPLN. 1494/2025 FILED BY UPINDER KRISHEN 
SAS (D. OF HEARING : 2025-04-21 ) 
 
P.S.-FIR NO. :(PUNJABI BAGH-163/2025) 

79 BAIL APPLN.-1490/2025 
CRL.M.A. 11660/2025 
CRL.M.A. 11661/2025 

GOVIND SWARUP  
V/s STATE (NCT OF DELHI) 
  

SHIVENDRA SINGH  

 OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(PUNJABI BAGH-163/2025) 
BAIL APPLN. 1486/2025 FILED BY HAR SHARAN GUPTA 
(D. OF HEARING : 2025-04-21 ) 
BAIL APPLN. 1487/2025 FILED BY PRABHAT KUMAR 
SWARUP (D. OF HEARING : 2025-04-21 ) 
BAIL APPLN. 1488/2025 FILED BY ADARSH SWARUP 
(D. OF HEARING : 2025-04-21 ) 
BAIL APPLN. 1489/2025 FILED BY RAHUL SWARUP (D. 
OF HEARING : 2025-04-21 ) 
BAIL APPLN. 1494/2025 FILED BY UPINDER KRISHEN 
SAS (D. OF HEARING : 2025-04-21 ) 
 
P.S.-FIR NO. :(PUNJABI BAGH-163/2025) 

80 CRL.M.C.-2575/2025 
CRL.M.A. 11528/2025 
CRL.M.A. 11529/2025 

MR KRISHAN KUMAR VERMA & ANR.  
V/s STATE OF NCT OF DELHI & ANR. 
  

RAVINDER SINGH  

 OTHER DETAILS OF ADVOCATES: 
RAVINDER (RSA@GMAIL.COM)(9811614545)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

 

 
 
NOTE: CRL.M.A.11715-16/2025 SHALL BE TAKEN UP ALONGWITH CRL.M.C.-469/2025 LISTED AT ITEM NO.39 
 
 
 
 
                 COURT NO. 51  
                 HON'BLE MS.JUSTICE TARA VITASTA GANJU 
 
 

NOTE: “NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST” 
 
NOTE: “ PASSOVERS OF THE SUPPLEMENTARY LIST WILL BE TAKEN UP AT THE END OF  
        SUPPLEMENTARY LIST.” 
 

NOTE:“ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM 

      WHILE APPEARING THROUGH VIRTUAL MODE, I.E.,ENSURE THE VIDEO IS ON WHEN THE  
     MATTER IS TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/ 
  DISTURBANCE.  
       
      COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.  
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      COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR 
      FROM A PUBLIC PLACE.” 
 
NOTE: “REGULAR MATTERS WILL BE TAKEN UP EVERY THURSDAY AT 03:30 P.M.”  
 
 
 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc1

CLICK HERE TO JOIN VC: 
 

  
 
MEETING NO.  2512 822 1186. 
 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

 

bhupesh.kumar@dhc.nic.in  
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
93 MAC.APP.-250/2025 

CM APPL. 22898/2025 
CM APPL. 22899/2025 
CM APPL. 22900/2025 

RAM KISHAN PAL SINGH  
V/s KUMUD CHANDRA JOSHI KUMAR AND 
ANR & ANR. 
  

RAVI KRISHAN CHANDNA  

 OTHER DETAILS OF ADVOCATES: 
RAVI KRISHAN 
CHANDNA(RAVIKRISHANCHANDNA@GMAIL.COM)(9711752002)(PETITIONER) 
RAVI KRISHAN 
CHANDNA(RAVIKRISHANCHANDNA@GMAIL.COM)(9711752002)(PETITIONER) 
SUMAN BAGGA(BAGGASUMAN@GMAIL.COM)(0)(RESPONDENT) 
ICICI LOMBARD(NODALOFFICERTP@ICICILOMBARD.COM)(0)(RESPONDENT) 

 

 
 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FOR ADMISSION 
94 MAC.APP.-406/2023 SHALAK CHAND  

V/s TATA AIG INSURANCE COMPANY LTD. 
AND ORS 
  

MANISH MAINI, VANDANA TANEJA  

 OTHER DETAILS OF ADVOCATES: 
MANNIE & 
ASSOCIATES(MANNLEXCHAMBERS@GMAIL.COM)(9810522996)(PETITIONER) 
VANDANA(VANDANAKAHLON@HOTMAIL.COM)()(RESPONDENT) 
RUDRA KAHLON(RUDRAKAHLON@GMAIL.COM)()(RESPONDENT) 
VANDANA 
TANEJA(VANDANAKAHLON@HOTMAIL.COM)(9868576800)(RESPONDENT) 

 

95 C.R.P.-175/2024 
CM APPL. 33721/2024 

GEETANJALI KALRA & ORS.  
V/s GAURAV GULATI 
  

SHIKHAR SRIVASTAVA  

 OTHER DETAILS OF ADVOCATES: 
SHIKHAR 
SRIVASTAVA(SHIKHARSRIVASTAVA0588@GMAIL.COM)(8287077645)(PETITIONER) 
GAURAV(GAURAV.R.GULATI@GMAIL.COM)()(RESPONDENT) 

 

 
NOTE:CM APPL.22744-45/2025 SHALL BE TAKEN UP ALONGWITH C.R.P-258/2023  LISTED AT ITEM NO.49 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc1�
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                      COURT NO. 48 
     

n.shubhankar@dhc.nic.in

HON'BLE MS. JUSTICE MINI PUSHKARNA 
 
 
NOTE: FOR MOVING 'ADJOURNMENT SLIP' PLEASE MAIL TO: 

 
 
MEETING LINK 
 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc2 
 
 

 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
79 CM APPL. 22901/2025 

In RFA-575/2011 
ASHOK KUMAR VIJAY KUMAR & ORS  
V/s USHA RANI 
  

LS SOLANKI, LAXMAN SINGH 
SOLANKI, ANIL GOEL 

 

 OTHER DETAILS OF ADVOCATES: 
L S SOLANKI & ANU 
SOLANKI(SOLANKI_50@REDIFFMAIL.COM)(9891597843)(PETITIONER) 
USHA RANI()(9650335116)(RESPONDENT) 

 

80 W.P.(C)-4997/2025 
CM APPL. 22967/2025 
CM APPL. 22968/2025 

BSES YAMUNA POWER LIMITED  
V/s MS. SADIYA USMANI & ORS. 
  

MANISH KUMAR SRIVASTAVA  

 OTHER DETAILS OF ADVOCATES: 
MANISH KUMAR 
SRIVASTAVA(MANISH@KDATTA.IN)(9811079853)(PETITIONER) 
NEERAJ KUMAR, MCD(NEERAJKU1980@GMAIL.COM, 
CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT) 

 

 

 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 
81 RFA-534/2005 CHETAN SHARMA  

V/s M/S PENNZOIL INDIA 
LTD. 
  

SUDHIR 
NANDRAJOG, 
SANJAY JAIN, ARJUN 
MITRA, KARISHMA 
ARORA, PARVINDER 
CHAUHAN 

 

 OTHER DETAILS OF ADVOCATES: 
WITHOUT GENERATE ()()(RESPONDENT) 

 

 
 

NOTE:CM APPL.22802/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-372/2022  LISTED AT ITEM NO.23 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

mailto:cmlokpalsingh.dhc@gov.in�
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                      COURT NO. 21   
     HON'BLE MR.JUSTICE VIKAS MAHAJAN 
 
 
 
NOTE:   SUPPLEMENTARY PASS OVER SHALL BE TAKEN UP IMMEDIATELY AFTER THE SUPPLEMENTARY LIST IS  OVER.  
 
 
NOTE:   PARTIES SHOULD BE READY WITH SHORT SYNOPSIS IN THE FINAL HEARING/DISPOSAL MATTERS.  
 
 
 
 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc3

CLICK HERE TO JOIN VC 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

dhcanilkumar@gmail.com   
 

 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
98 W.P.(C)-4998/2025 

CM APPL. 22969/2025 
ADITYA SINGH & ORS.  
V/s UNIVERSITY OF DELHI & ANR. 
  

ABHINAV GARG  

 OTHER DETAILS OF ADVOCATES: 
ABHINAV 
GARG(RAHULLATWAL@DLA.NET.IN)(9015022288)(PETITIONER) 
RUPAL MOHINDER, DU(RUPALMOHINDER@GMAIL.COM, 
DEAN_COLLEGES@DU.AC.IN)(0)(RESPONDENT) 

 

 
 

 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

WRIT PETITION(CIVIL) 
99 W.P.(C)-1271/2023 S P RATH  

V/s SBI 
  

SOPNA RANI PADHY, 
ADDNALLA DEBA KUMAR, 
NILANJAN BOSE 

 

 OTHER DETAILS OF ADVOCATES: 
S.R. 
PADHY(ANOJPADHY7@GMAIL.COM)(9818954958)(PETITIONER) 
RAJIV(RAJIV@RPKAPUR.COM)()(RESPONDENT) 
ADDNALLA DEBA 
KUMAR(ADEBKUMAR@GMAIL.COM)(9891226935)(RESPONDENT) 
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   COURT NO. 08  
   HON'BLE MR.JUSTICE SACHIN DATTA 
 
CLICK HERE TO JOIN V.C. 
 
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc6  
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

sachin.sharma@dhc.nic.in  
 
 
 
 
NOTE:  ADMISSION MATTERS SHALL BE TAKEN UP IN THE PRE-LUNCH SESSION AND SUPPLEMENTARY MATTERS WILL BE TAKEN UP IN THE  
       
       POST LUNCH SESSION ( 02:30 P.M. ONWARDS) 
  
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
102 W.P.(C)-4991/2025 

CM APPL. 22955/2025 
TOP EDGE SECURITY AND SERVICES PVT LTD 
  
V/s PUBLIC WORKS DEPARTMENT GOVT OF 
NCT OF DELHI 
  

NITIN YADAV  

 OTHER DETAILS OF ADVOCATES: 
NITIN YADAV(NTNYADAV5@GMAIL.COM)(9990172010)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

103 W.P.(C)-4993/2025 
CM APPL. 22962/2025 

DUROSHOX PVT LTD  
V/s UNION OF INDIA 
  

NEERAJ KUMAR JAIN  

 OTHER DETAILS OF ADVOCATES: 
VINAY VAISH(NEERAJ-TAX@VAISHLAW.COM)(9810148853)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

104 W.P.(C)-4994/2025 MR E NATARAJAN  
V/s GOVERNMENT OF NCT DELHI & ORS. 
  

BINAY KUMAR MISHRA  

 OTHER DETAILS OF ADVOCATES: 
BKM & ASSOCIATES(BKMDELHI@GMAIL.COM)(9868113796)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, CGHS(STANDINGCOUNSELGNCTD@GMAIL.COM, 
CGHS@CGHS@NIC.IN)(9868250806)(RESPONDENT) 
NAYATI HEALTH CARE, APOLLO HOSPITAL(SUPPORT@NAYATIHEALTHCARE.COM, 
ASSISTANT@APOLLOHOSPITALDELHI.COM)(0)(RESPONDENT) 

 

 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

CASES INVOLVING DIFFERENTLY-ABLED PERSONS 
105 W.P.(C)-3349/2024 

CM APPL. 13803/2024 
CM APPL. 21243/2024 
CM APPL. 55240/2024 
CM APPL. 57154/2024 
CM APPL. 4319/2025 
CM APPL. 4329/2025 

VINOD KUMAR PODDAR & ANR.  
V/s LOCAL LEVEL COMMITTEE THROUGH DC 
SOUTH DELHI & ORS. 
  

ABHISHEK TRIPATHI, NAVEEN 
NAGARJUNA, PRAFUL PRABHAKAR 
SHUKLA, AMIT KUMAR 

 

 OTHER DETAILS OF ADVOCATES: 
ABHISHEK GUPTA(ABAHISHEKGUPTA95@HOTMAIL.COM)(9910814848)(PETITIONER) 
ABHISHEK GUPTA(ABHISHEKGUPTA95@HOTMAIL.COM)(9910814848)(PETITIONER) 
PRIYA PODAR(PRIYAPODAR@YAHOO.COM, HAUZKHASSDM@NIC.IN, 
DCSOUTH@NIC.IN)()(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
PRIYA PODAR(PRIYAPODAR@YAHOO.COM, HAUZKHASSDM@NIC.IN, 
DCSOUTH@NIC.IN)()(RESPONDENT) 
ABHISHEK GUPTA(ABHISHEKGUPTA95@HOTMAIL.COM)(9910814848)(PETITIONER) 
HAUZ KHAS SDM(HAUZKHASSDM@NIC.IN)()(RESPONDENT) 
SANTOSH KUMAR TRIPATHI, PRIYA PODDAR, DC 
SOUTH(STANDINGCOUNSELGNCTD@GMAIL.COM, PRIYAPODAR@YAHOO.COM, 
DCSOUTH@NIC.IN)(9868250806)(RESPONDENT) 
SWATHI SUKUMAR()(9717918652)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
SWATHI SUKUMAR(SWATHI@SUKUMAR.IN)(9717918652)(PETITIONER) 
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SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
AMIT KUMAR (AMITBAINSLA80@GMAIL.COM)(9810795280)(RESPONDENT) 

FRESH MATTERS & APPLICATIONS 
106 W.P.(C)-4902/2025 

CM APPL. 22534/2025 
BAJAJ HEALTHCARE LIMITED  
V/s UNION OF INDIA & ORS. 
  

ARCHANA SAHADEVA  

 OTHER DETAILS OF ADVOCATES: 
ARCHANA 
SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

107 W.P.(C)-4907/2025 YASHPAL ANAND  
V/s CENTRAL INFORMATION COMMISSION & 
ORS. 
  

SANJAY SINGH SUBJECT TO OFFICE OBJECTION  

 OTHER DETAILS OF ADVOCATES: 
PUNEET GOEL & 
ASSOCIATES(ADVPUNEETGOEL@GMAIL.COM)(9810759570)(PETITIONER) 
CIC, DELHI POLICE(FDESK-CIC@GOV.IN, 
DCP.EAST@DELHIPOLICE.GOV.IN)(0)(RESPONDENT) 
DELHI POLICE, DCP , UNION OF INDIA(ADCP1.EAST@DELHIPOLICE.GOV.IN, 
DCPTER07@GMAIL.COM, UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
108 W.P.(C)-15825/2023 

CM APPL. 63637/2023 
CM APPL. 2247/2024 
CM APPL. 13269/2025 
WITH W.P.(C) 1552/2025 

DR SHAJI PRABHAKARAN  
V/s UNION OF INDIA & ORS. 
  

HETU ARORA SETHI, SIDDHESH 
SHIRISH KOTWAL 

 

 OTHER DETAILS OF ADVOCATES: 
RAHUL JAIN, ANIRUDH BHAT, NIRMAL 
PRASAD(MAIL@LAWLINKSOFFICE.COM)(9765660259)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
ALL INDIA FOOTBALL FEDRERATION(AIFF@THE-AIFF.COM)()(RESPONDENT) 
RAHUL JAIN(MAIL@LAWLINKSOFFICE.COM)(1146452172)(PETITIONER) 
SWARAJ AND KOTWAL, UNION OF INDIA(OFFICE@SWARAJANDKOTWAL.COM, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
HETU ARORA SETHI(MAIL@LAWLINKSOFFICE.COM)(0)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
SIDDHESH SHIRISH 
KOTWAL(ELAYARAJALAW@GMAIL.COM)(9871656128)(RESPONDENT) 

 

109 W.P.(C)-1552/2025 
CM APPL. 7595/2025 
CM APPL. 20922/2025 

RANJIT BAJAJ  
V/s ALL INDIA FOOTBALL FEDERATION & ORS. 
  

AKASH CHATTERJEE, VIDUSHPAT 
SINGHANIA, VIDUSHPAT SINGHANIA, 
RENUKA SAHU 

 

 OTHER DETAILS OF ADVOCATES: 
AKASH CHATTERJEE(AKASH@ACHATTERJEELAW.IN)(9999347660)(PETITIONER) 
AIFF, UNION OF INDIA(AIFF@THE-AIFF.COM, ANIL.SG@THE.AIFF.COM, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
SHIVAM SINGH(SHIVAMSINGH@CHAMBER20S.COM)(0)(PETITIONER) 
VIDUSHPAT SINHANIA AND AASHITA 
KHANNA(VIDUSHPAT@KRIDALEGAL.COM)(9953326784)(RESPONDENT) 
AKASH(AKASH@CHATTERJEELAW.IN)(0)(RESPONDENT) 
VIDUSHPAT 
SINGHANIA(VIDUSHPAT@KRIDALEGAL.COM)(9953326784)(RESPONDENT) 
RENUKA SAHU(SAHULEGALINFO@GMAIL.COM)(9873628453)(RESPONDENT) 

 

FOR ARGUMENT 
110 RFA-639/2024 

CM APPL. 21505/2025 
KAMLA MOHAN (SINCE DECEASED) THROUGH 
LRS.  
V/s DR. RAJNI PALRIWALA 
  

RAKESH KUMAR MITTAL, NIPUN 
KATYAL, NIPUN KATYAL 

 

 OTHER DETAILS OF ADVOCATES: 
RITA MOHAN(RITA1655@GMAIL.COM)(9810158751)(PETITIONER) 
PRIYA MOHAN(PRIYA.D.MOHAN@GMAIL.COM)(9899039399)(PETITIONER) 
JAYA MOHAN(JAYAMOHANBABBAR@ICLOUD.COM)(0)(PETITIONER) 
TARA NARULA & HARSHVARDHAN 
JAIN(OFFICE@NARULAANDASSOCIATES.COM)(9810037337)(RESPONDENT) 
RAJNI PALRIWALA(RAJNIP@GMAIL.COM)(8447614404)(RESPONDENT) 
NIPUN KATYAL()(9717799295)(PETITIONER) 
ABHEY(ABHEY@NARULAANDASSOCIATES.COM)(0)(RESPONDENT) 
NIPUN KATYAL(ADV.NIPUNKATYAL@GMAIL.COM)(9999346557)(PETITIONER) 
NIPUN KATYAL(ADV.NIPUNKATYAL@GMAIL.COM)(9999346557)(PETITIONER) 

 

 
 

 
NOTE:CM APPL.22817/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-2902/2025  LISTED AT ITEM NO.60 
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                      COURT NO. 24 
     

1. CASE MANAGEMENT/ MENTIONINGS SHALL BE FROM 

HON'BLE MR. JUSTICE ANISH DAYAL 
 
 

10.30 A.M. TO 10.45 A.M. AND FROM 
02.15 P.M. TO 02.30 P.M

2. MENTIONINGS SHALL NOT BE ENTERTAINED AT ANY OTHER TIME. 

.  
 

 
3. PRESENCE OF COUNSELS FROM BOTH PARTIES IS NECESSARY

 
 FOR MENTIONING. 

4. SUPPLEMENTARY PASSOVERS WILL BE TAKEN AT THE END
 

 OF SUPLEMENTARY LIST. 

5. DATES AT JOINT REQUEST CAN BE TAKEN FROM THE COURT MASTER AT 02.15 P.M
 

. 

6. FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO  cmatishgoel@gmail.com 
 

7. COUNSELS APPEARING IN COURT ARE TO GIVE APPEARANCE IN WRITING TO COURT STAFF, OR THROUGH GOOGLE FORM 
WITH THE HELP OF QR CODE, OR THROUGH THIS LINK 
 
https://docs.google.com/forms/d/1LT2a-F1Ya0wRtiLpk2n6md7Emm8QowmeXwoA0VRCtHY/edit?pli=1 
 
AND THOSE ON VC SHOULD WRITE IN THE CHAT BOX. 
 

8. CLICK HERE TO JOIN VC  
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc12 
 
 

 
 
 
      

ITEM NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 
86 CRL.M.C.-9462/2023 

CRL.M.A. 35362/2023 
CRL.M.A. 35363/2023 

JACQUELINE FERNANDEZ  
V/s DIRECTORATE OF ENFORCEMENT 
  

AMAN NANDRAJOG  

 OTHER DETAILS OF ADVOCATES: 
PRASHANT PATIL (OFFICE@VSALEGAL.IN)(9971704062)(PETITIONER) 
PRASHANT PATIL (OFFICE@VSALEGAL.IN)(9971704062)(PETITIONER) 
DIRECTORATE OF ENFORCEMENT (DL.HC-ED@GOV.IN)()(RESPONDENT) 
DIRECTORATE OF ENFORCEMENT (DL.HC-ED@GOV.IN)()(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(DIRECTORATE OF ENFORCEMENT-ECIR 54/2021) 
BAIL APPLN. 188/2022 FILED BY PINKI IRANI (DISPOSED 
ON : 2022-02-14 ) 
CRL.M.C. 2657/2022 FILED BY DIRECTORATE OF 
ENFORCEMENT (DISPOSED ON : 2022-05-30 ) 
BAIL APPLN. 79/2023 FILED BY POOJA SINGH (DISPOSED 
ON : 2023-08-29 ) 
CRL.M.C. 1031/2023 FILED BY SUNIL KUMAR (DISPOSED 
ON : 2023-02-15 ) 
W.P.(CRL) 521/2023 FILED BY LEENA PAULOSE 
(DISPOSED ON : 2024-07-12 ) 
CRL.M.C. 3194/2023 FILED BY JAI PRAKASH SINGHAL 
(DISPOSED ON : 2023-05-04 ) 
CRL.M.C. 5012/2023 FILED BY JAI PRAKASH SINGHAL 
(DISPOSED ON : 2023-10-31 ) 
CRL.M.C. 6790/2023 FILED BY DIRECTORATE OF 
ENFORCEMENT (D. OF HEARING : 2025-08-05 ) 
BAIL APPLN. 1814/2023 FILED BY AVTAR SINGH 
KOCCHAR @ DOLLY (DISPOSED ON : 2023-11-29 ) 
W.P.(CRL) 1087/2024 FILED BY SUKASH 
CHANDRASHEKHAR @ SUKESH (DISPOSED ON : 2024-04-
16 ) 
BAIL APPLN. 1821/2024 FILED BY ARUN MUTHU 
(DISPOSED ON : 2025-02-20 ) 
BAIL APPLN. 4576/2024 FILED BY DHARAM SINGH 
MEENA (D. OF HEARING : 2025-05-08 ) 
BAIL APPLN. 4657/2024 FILED BY LEENA PAULOSE (D. OF 
HEARING : 2025-04-17 ) 
W.P.(CRL) 638/2025 FILED BY STATE (DISPOSED ON : 
2025-03-17 ) 
BAIL APPLN. 933/2025 FILED BY SUNDER BORA (D. OF 
HEARING : 2025-05-08 ) 
CRL.M.C. 1711/2025 FILED BY SUNDER BORA (D. OF 
HEARING : 2025-04-29 ) 
BAIL APPLN. 1131/2025 FILED BY MAHENDER PRASAD 
SUNDRIYAL (D. OF HEARING : 2025-05-05 ) 

mailto:cmatishgoel@gmail.com�
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P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-ECIR 
54/2021) 

CONNECTED MATTERS (ANMM) 
87 W.P.(C)-2160/2014 

CM APPL. 4505/2014 
CM APPL. 4751/2015 
CM APPL. 10673/2016 
CM APPL. 4212/2017 
CM APPL. 21726/2020 
 
 
WITH W.P.(C) 2731/2014 
W.P.(C) 2735/2014 
W.P.(C) 3152/2014 
W.P.(C) 3733/2014 
W.P.(C) 8325/2014 
W.P.(C) 8508/2014 
W.P.(C) 1179/2017 
W.P.(C) 10103/2016 
W.P.(C) 11905/2016 
W.P.(C) 940/2017 
W.P.(C) 3644/2023 

BRAHAMANAND GUPTA AND ORS  
V/s UNION OF INDIA AND ORS 
  

RAHEEL KOHLI, MINI 
PUSHKARNA, RIMALI 
BATRA, DHAMIJA & 
ASSOCIATES, MINI 
PUSHKARNA, 
PARVINDER CHAUHAN 

 

 OTHER DETAILS OF ADVOCATES: 
PARVINDER CHAUHAN (PARVINDERCHAUHAN.ADV@GMAIL.COM)(9868102274)(RESPONDENT) 

 

88 W.P.(C)-2731/2014 
CM APPL. 5671/2014 
CM APPL. 8912/2016 
CM APPL. 3889/2017 
CM APPL. 3890/2017 

ANGOORI DEVI AND ORS  
V/s NORTH DELHI MUNICIPAL CORPORATION 
  

PRANAV KUMAR JHA  

 OTHER DETAILS OF ADVOCATES:  
89 W.P.(C)-2735/2014 

CM APPL. 5675/2014 
PRAVEEN KUMAR AND ORS  
V/s NORTH DELHI MUNICIPAL CORPORATION 
  

PRANAV KUMAR JHA  

 OTHER DETAILS OF ADVOCATES:  
90 W.P.(C)-3152/2014 

CM APPL. 13170/2015 
CM APPL. 24534/2015 
CM APPL. 10144/2016 
CM APPL. 10145/2016 
CM APPL. 4315/2017 
CM APPL. 37492/2018 
CM APPL. 37521/2018 
CM APPL. 41452/2018 
CM APPL. 25522/2023 

MUKUND LAL AND ORS  
V/s NORTH DELHI MUNICIPAL CORPORATION OF DELHI 
  

ANKUR MITTAL, SUNIL 
DUTT DIXIT, PUJA 
KALRA, MANISH VATS, 
MINI PUSHKARNA, 
PARVINDER CHAUHAN 

 

 OTHER DETAILS OF ADVOCATES: 
ANKUR MITTAL()(9810506223)(PETITIONER) 
ANKUR MITTAL()(9810506223)(PETITIONER) 
SUNIL DUTT DIXIT()(9312832910)(PETITIONER) 
ANKUR(ANKUR@MITALANDMITAL.COM)()(PETITIONER) 
NORTH DELHI MUNICIPAL CORPORATION AND ANR(CLOMCDHQ@GMAIL.COM)()(RESPONDENT) 
DHAMIJA ASSOCIATES(DHAMIJAASSOCIATES@YAHOO.COM)()(RESPONDENT) 
PUJA KALRA()(9312839323)(RESPONDENT) 
PARVINDER CHAUHAN (PARVINDERCHAUHAN.ADV@GMAIL.COM)(9868102274)(RESPONDENT) 

 

91 W.P.(C)-3733/2014 
CM APPL. 7557/2014 
CM APPL. 4755/2015 

SUMER CHAND JAIN AND ORS  
V/s NORTH DELHI MUNICIPAL CORPORATION AND ANR 
  

PRANAV KUMAR JHA, 
MINI PUSHKARNA, 
PARVINDER CHAUHAN 

 

 OTHER DETAILS OF ADVOCATES: 
PARVINDER CHAUHAN (PARVINDERCHAUHAN.ADV@GMAIL.COM)(9868102274)(RESPONDENT) 
PARVINDER CHAUHAN (PARVINDERCHAUHAN.ADV@GMAIL.COM)(9868102274)(RESPONDENT) 

 

92 W.P.(C)-8325/2014 
CM APPL. 19312/2014 
CM APPL. 4313/2017 

ASHOK KUMAR  
V/s NORTH DELHI MUNICIPAL CORPORATION 
  

PRANAV KUMAR JHA, 
MINI PUSHKARNA, 
ASHOK KUMAR 

 

 OTHER DETAILS OF ADVOCATES:  
93 W.P.(C)-8508/2014 RAJWANTI AND ORS  

V/s NORTH DELHI MUNICIPAL CORPORATION 
  

MS YADAV  

 OTHER DETAILS OF ADVOCATES:  
94 W.P.(C)-10103/2016 

CM APPL. 40005/2016 
CM APPL. 4311/2017 
WITH W.P.(C) 11905/2016 
W.P.(C) 940/2017 

PRAMOD KUMAR & ANR  
V/s NORTH DELHI MUNICIPAL CORPORATION OF DELHI 
  

PRANAV KUMAR JHA  

 OTHER DETAILS OF ADVOCATES:  
95 W.P.(C)-11905/2016 

CM APPL. 46959/2016 
CM APPL. 46960/2016 

JAI PRAKASH GARG  
V/s NORTH DELHI MUNICIPAL CORPORATION & ANR 
  

ANKUR MITTAL  

 OTHER DETAILS OF ADVOCATES:  
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96 W.P.(C)-1179/2017 
CM APPL. 5357/2017 
CM APPL. 21724/2020 

KHURANA GENERAL STORE  
V/s UNION OF INDIA & ORS 
  

DHAMIJA & 
ASSOCIATES, MINI 
PUSHKARNA 

 

 OTHER DETAILS OF ADVOCATES:  
97 W.P.(C)-940/2017 

CM APPL. 4278/2017 
JAIMALA JAIN  
V/s NORTH DELHI MUNICIPAL CORPORATION 
  

PRANAV KUMAR JHA  

 OTHER DETAILS OF ADVOCATES:  
98 W.P.(C)-3644/2023 

CM APPL. 14120/2023 
GULSHAN KUMAR NARANG  
V/s MUNICIPAL CORPORATION OF DELHI THROUGH ITS COMMISSIONER 
& ANR. 
  

DHRUV GAUTAM  

 OTHER DETAILS OF ADVOCATES: 
DHRUV GAUTAM(DHRUV@DHRUVGAUTAM.IN)(9999781899)(PETITIONER) 
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT) 
PARVINDER CHAUHAN(PARVINDERCHAUHAN.ADV@GMAIL.COM)()(RESPONDENT) 

 

99 W.P.(C)-320/2016 
CM APPL. 1293/2016 
CM APPL. 1294/2016 
CM APPL. 21725/2020 
WITH W.P.(C) 3152/2014 

DHARAMPAL SHARMA  
V/s UNION OF INDIA & ANR 
  

RASHMI SINGLA, MINI 
PUSHKARNA 

 

 OTHER DETAILS OF ADVOCATES: 
MINI PUSHKARAN(OFFICE346A@GMAIL.COM)(9810674872)(PETITIONER) 
RASHMI SINGLA(RASHMI.SINGHAL900@GMAIL.COM)(9810106722)(RESPONDENT) 
RIPUDAMAN BHARDWAJ(RIPUDAMAN.BHARDWAJ@GMAIL.COM)(9818030700)(RESPONDENT) 

 

100 W.P.(C)-2113/2016 
CM APPL. 9098/2016 
CM APPL. 12267/2017 
CM APPL. 23382/2020 
WITH W.P.(C) 3152/2014 

MUKUND LAL & ORS  
V/s NORTH DELHI MUNICIPAL CORPORATION OF DELHI & ANR 
  

ANKUR MITTAL, 
MANOJ KHATRI, MINI 
PUSHKARNA 

 

 OTHER DETAILS OF ADVOCATES:  
101 W.P.(C)-3192/2016 

CM APPL. 13681/2016 
CM APPL. 4509/2017 
CM APPL. 21704/2020 

GAUTAM BHAGAT  
V/s NORTH DELHI MUNICIPAL CORPORATION 
  

ANKIT SHARMA, MINI 
PUSHKARNA 

 

 OTHER DETAILS OF ADVOCATES:  
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                      COURT NO. 28    
     HON'BLE MR.JUSTICE AMIT SHARMA  
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

mahendra.kadian@dhc.nic.in  
 
CLICK HERE TO JOIN VC 
 
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc13 
 
 

 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
71 CRL.M.A. 11802/2025 

CRL.M.(BAIL) 859/2025 
In CRL.A.-1069/2024 

KARAN  
V/s STATE GOVT. OF NCT OF DELHI 
  

BHOOPENDRA SINGH  

 OTHER DETAILS OF ADVOCATES: 
B.S CHOWDHARY (BSC.ADV26@GMAIL.COM)(9213115620)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
B.S CHOWDHARY (BSC.ADV26@GMAIL.COM)(9213115620)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(BHARAT NAGAR-574/2014) 

 
 
 
 
 
 
NOTE: CRL.M.A.11729-30/2025 SHALL BE TAKEN UP ALONGWITH BAIL APPLN. -2406/2024 LISTED AT ITEM NO.02 
 
 
 
 
 
 
 
 
 

                      COURT NO. 32 
     HON'BLE MR.JUSTICE GIRISH KATHPALIA  
 
 
 
NOTE 1 : ALL COUNSEL APPEARING THOURGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM WHILE APPEARING 
     THROUGH VIRTUAL MODE, I.E., ENSURE THE VIDEO IS ON WHEN THE MATTER IS TAKEN UP, APPEAR IN COURT 
         ATTIRE AND WITHOUT ANY BACKGROUND NOISE/DISTURBANCE. 
 
NOTE 2 : COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.  
 
NOTE 3 : COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR FROM A PUBLIC PLACE.  
 
NOTE 4 : COUNSELS JOINING VC SHOULD WRITE THEIR APPEARANCE IN CHATBOX AND UNMUTE THEMSELVES ONLY WHEN  
         THEIR MATTER IS CALLED UP, SO THAT THE COURT PROCEEDINGS IN PROGRESS ARE NOT DISRUPTED.  
 
NOTE 5 : COUNSELS JOINING VC THROUGH MOBILE PHONES ARE REQUESTED TO TAKE SUFFICIENT MEASURES SO AS NOT 
         TO CAUSE ANY DISTURBANCE WHILE JOINING OR OTHERWISE IN THE WORKING OF COURT PROCEEDINGS.  
 
NOTE 6:  THE BAIL APPLICATION CASES LISTED IN ADVANCE LIST  SHALL BE TAKEN UP FIRST FOLLOWED BY  
         SUPPLEMENTARY LIST.  
 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

manish.prasad@dhc.nic.in 

mailto:mahendra.kadian@dhc.nic.in�
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc13�
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CLICK HERE TO JOIN VC  
 
 
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc014 
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
85 CRL.M.A. 11807/2025 

In CRL.REV.P.-676/2022(Disposed off 
case) 

SH VIKRAM VIJ  
V/s SMT ANJU AHUJA & ANR. 
  

RASHMI AGGARWAL, AMIT 
GUPTA, VIDYA BHUSHAN, BIHU 
SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
RASHMI 
SINGHLA(RASHMI.SINGHLA.ASSOCIATES@GMAIL.COM)()(PETITIONER) 
A.ANJU AHUJA(A.ANJUAHUJA@GMAIL.COM)()(RESPONDENT) 
BIHU SHARMA(BIHUSHARMA@GMAIL.COM)()(RESPONDENT) 
RATNA 
AGGARWAL(RATNAAGGARWAL@GMAIL.COM)(9810155091)(PETITIONER) 
KHAN 
COMPUTER(KHANCOMPUTERTISHAZARI@GMAIL.COM)()(PETITIONER) 
BIHU SHAR MA(BIHUSHARMA@GMAIL.COM)()(RESPONDENT) 
PANKAJ KUMAR(PANKAJKUMARDHC@GMAIL.COM)(0)(PETITIONER) 
ANJU AHUJA(A.ANJUAHUJA@GMAIL.COM)(0)(RESPONDENT) 
PANKAJ KUMAR (PANKAJKUMARDHC@GMAIL.COM)(0)(PETITIONER) 
ANJU AHUJA(A.ANJUAHUJA@GMAIL.COM)(0)(RESPONDENT) 
BIHU SHARMA(BIHUSHARMA@GMAIL.COM)(9811055406)(RESPONDENT) 

 

 

 
NOTE: CRL.M.A.11718/2025 SHALL BE TAKEN UP ALONGWITH CRL.REV.P.-43/2022 LISTED AT ITEM NO.02 
 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
                      COURT NO. 22 
     HON'BLE MR. JUSTICE MANOJ JAIN  
 
 
 
Meeting link 
 
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc015  
 
Meeting number 
 
2513 856 5993 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

 
mjcourtmaster@gmail.com 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
78 CM(M)-710/2025 

CM APPL. 22917/2025 
CM APPL. 22918/2025 

SUNIL KUMAR   
V/s RAVINDER KUMAR 
  

MOHIT GUPTA SUBJECT TO OFFICE OBJECTION  

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc014�
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc015�
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 OTHER DETAILS OF ADVOCATES:  
79 CM(M)-711/2025 

CM APPL. 22919/2025 
CM APPL. 22920/2025 

SHRI NARESH GARG THROUGH ITS GP A 
SHRI NAVEEN GUPTA  
V/s CHOTTEY LAL PANDEY THROUGH 
LRS 
  

SHIV CHARAN GARG  

 OTHER DETAILS OF ADVOCATES:  
80 CM(M)-712/2025 

CM APPL. 22923/2025 
CM APPL. 22924/2025 
CM APPL. 22925/2025 

MERITTRAC SERVICES PVT. LTD.  
V/s MULTIGRAPHICS 
  

SARTHAK KAROL  

 OTHER DETAILS OF ADVOCATES: 
SARTHAK 
KAROL(SARTHAK@KAROLCHAMBERS.COM)(9810446054)(PETITIONER) 
BAHLG(BAHLG77@GMAIL.COM)(0)(RESPONDENT) 
GARUAV(GARUAV@BAHLASSOCIATES.ORG)(0)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
81 CM(M)-2068/2023 

WITH CM(M) 1214/2023 
SONI DAVE  
V/s TRANS ASIAN INDUSTRIES 
EXPOSITIONS PVT. LTD. 
  

UTSAV JAIN  

 OTHER DETAILS OF ADVOCATES: 
SONI DAVE(SONIDAVE@GMAIL.COM)(9811013223)(PETITIONER) 
SAURABH PRAKASH, UTSAV 
JAIN(JAINUTSAV21@GMAIL.COM)(8527214201)(PETITIONER) 
LAKSHAY(LAKSHAY1608@GMAIL.COM)()(RESPONDENT) 
M/S TRANS ASIAN INDUSTRIES EXPOSITIONS PVT 
LTD(MYMIR4371@GMAIL.COM)(9891310454)(RESPONDENT) 

 
 
 
 
 
 
 
 
 

CONNECTED MATTERS (ANMM) 
82 CM(M)-1214/2023 

CM APPL. 38959/2023 
CM APPL. 38962/2023 
 
 
WITH CM(M) 1215/2023 

TRANS ASIAN INDUSTRIES 
EXPOSITIONS PVT LTD  
V/s M/S G S BERAR AND CO PVT LTD & 
ANR. 
  

LAKSHAY DHAMIJA  

 OTHER DETAILS OF ADVOCATES: 
LAKSHAY 
DHAMIJA(LAKSHAYADV1608@GMAIL.COM)(9873627270)(PETITIONER) 
TRANS ASIAN INDUSTRIES EXPOSITIONS PVT 
LTD(MOHAMMEDHANIFMIR@OUTLOOK.COM, 
MYMIR4371@GMAIL.COM)(8287972433)(PETITIONER) 
SONI DAVE(SONIDAVE@GMAIL.COM)(9811013223)(RESPONDENT) 
SAURABH(SAURABHANANDPRAKASH@GMAIL.COM)()(RESPONDENT) 
SAURABH(SAURABHANANDPRAKASH@GMAIL.COM)()(RESPONDENT) 
M/S G S BERAR & CO PVT 
LTD(SONIDAVE@GMAIL.COM)(9810034522)(RESPONDENT) 

 

83 CM(M)-1098/2023 
CM APPL. 35767/2023 
CM APPL. 35770/2023 
 
 
WITH CM(M) 1099/2023 
CM(M) 1209/2023 
CM(M) 1212/2023 
CM(M) 1215/2023 

TRANS ASIAN INDUSTRIES 
EXPOSITIONS PVT LTD  
V/s G S BERAR AND CO PVT LTD & ANR. 
  

LAKSHAY DHAMIJA  

 OTHER DETAILS OF ADVOCATES: 
LAKSHYA 
DHAMIJA(LAKSHAYADV1608@GMAIL.COM)(9873627270)(PETITIONER) 
LAKSHAY DHAMIJA 
(LAKSHAYADV1608@GMAIL.COM)(9873627270)(PETITIONER) 
SOURABHANAND PRAKASH(SONIDAVE@GMAIL.COM, 
SAURABHANANDPRAKASH@GMAIL.COM, 
JAINUTSAV21@GMAIL.COM)()(RESPONDENT) 
SONI (SONIDAVE@GMAIL.COM)()(RESPONDENT) 
JAIN UTSAV(JAINUTSAV21@GMAIL.COM)()(RESPONDENT) 
SAURABH 
PRAKASH(SAURABHANANDPRAKASH@GMAIL.COM)()(RESPONDENT) 

 

84 CM(M)-1099/2023 
CM APPL. 35771/2023 
CM APPL. 35772/2023 
CM APPL. 35773/2023 
CM APPL. 35774/2023 
 
 
WITH CM(M) 1215/2023 

TRANS ASIAN INDUSTRIES 
EXPOSITIONS PVT LTD  
V/s SONI DAVE 
  

LAKSHAY DHAMIJA  

 OTHER DETAILS OF ADVOCATES: 
LAKSHAY 
DHAMIJA(LAKSHAYADV1608@GMAIL.COM)(9873627270)(PETITIONER) 
LAKSHAY 
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DHAMIJA(LAKSHAYADV1608@GMAIL.COM)(9873627270)(PETITIONER) 
TRANS ASIAN INDUSTRIES EXPOSITIONS PVT 
LTD(MYMIR4371@GMAIL.COM)(8287972433)(PETITIONER) 
SONI DAVE(SONIDAVE@GMAIL.COM)(9811013223)(RESPONDENT) 
SAURABHANAND PRAKASH(SONIDAVE@GMAIL.COM, 
SAURABHANANDPRAKASH@GMAIL.COM, 
JAINUTSAV21@GMAIL.COM)()(RESPONDENT) 

85 CM(M)-1209/2023 
 
 
WITH CM(M) 1212/2023 
CM(M) 1098/2023 
CM(M) 1099/2023 
CM(M) 1215/2023 

G S BERAR AND CO PVT LTD & ANR.  
V/s TRANS ASIAN INDUSTRIES 
EXPOSITIONS PVT. LTD. 
  

UTSAV JAIN, LAKSHAY DHAMIJA  

 OTHER DETAILS OF ADVOCATES: 
SAURABH PRAKASH, UTSAV 
JAIN(JAINUTSAV21@GMAIL.COM)(8572142011)(PETITIONER) 
LAKSHAYA(LAKSHAYADV1608@GMAIL.COM)()(RESPONDENT) 
MY MIR(MYMIR4371@GMAIL.COM)()(RESPONDENT) 
LAKSHAY 
DHAMIJA(LAKSHAYADV1608@GMAIL.COM)(9873627270)(RESPONDENT) 

 

86 CM(M)-1212/2023 
 
 
WITH CM(M) 1215/2023 

SONI DAVE  
V/s M/S TRANS ASIAN INDUSTRIES 
EXPOSITIONS PVT. LTD. 
  

UTSAV JAIN, LAKSHAY DHAMIJA  

 OTHER DETAILS OF ADVOCATES: 
SAURABHY 
PRAKASH(JAINUTSAV21@GMAIL.COM)(8527214201)(PETITIONER) 
M/S TRANS ASIAN INDUSTRIES EXPOSITIONS PVT 
LTD(MYMIR4371@GMAIL.COM)(9891310454)(RESPONDENT) 
LAKSHAY 
DHAMIJA(LAKSHAYADV1608@GMAIL.COM)(9873627270)(RESPONDENT) 

 

87 CM(M)-1215/2023 
CM APPL. 38963/2023 
CM APPL. 38966/2023 

TRANS ASIAN INDUSTRIES 
EXPOSITIONS PVT LTD  
V/s SONI DAVE 
  

LAKSHAY DHAMIJA  

 OTHER DETAILS OF ADVOCATES: 
LAKSHAY 
DHAMIJA(LAKSHAYADV1608@GMAIL.COM)(9873627270)(PETITIONER) 
TRANS ASIAN INDUSTRIES EXPOSITIONS PVT 
LTD(MOHAMMEDHANIFMIR@OUTLOOK.COM, 
MYMIR4371@GMAIL.COM)(8287972433)(PETITIONER) 
SONI DAVE(SONIDAVE@GMAIL.COM)(9811013223)(RESPONDENT) 
SAURABH(SAURABHANANDPRAKASH@GMAIL.COM)()(RESPONDENT) 

 

88 CM(M)-2067/2023 
CM APPL. 64960/2023 
CM APPL. 64961/2023 
CM APPL. 65351/2023 
WITH CM(M) 2068/2023 
CM(M) 1215/2023 

G.S BERAR AND CO. PVT. LTD. & ANR.  
V/s M/S TRANS ASIAN INDUSTRIES 
EXPOSITIONS PVT. LTD. 
  

UTSAV JAIN  

 OTHER DETAILS OF ADVOCATES: 
SAURABH PRAKASH, UTSAV 
JAIN(JAINUTSAV21@GMAIL.COM)(8527214201)(PETITIONER) 
M/S G S BERAR & CO PVT 
LTD(ADITDAVE@GMAIL.COM)(9810034522)(PETITIONER) 
SONI DAVE(SONIDAVE@GMAIL.COM)(9811013223)(PETITIONER) 
LAKSHAY(LAKSHAYADV1606@GMAIL.COM)()(RESPONDENT) 
MYMIR(MYMIR4371@GMAIL.COM)(9873627270)(RESPONDENT) 
SAURABH 
PRAKASH(JAINUTSAV21@GMAIL.COM)(8527214201)(PETITIONER) 
LAKSHAY, MIR(LAKSHAY1608@GMAIL.COM, 
LAKSHAYADV1608@GMAIL.COM, 
MYMIR4371@GMAIL.COM)()(RESPONDENT) 

 

 
 
 
 
NOTE:CM APPL.22737/2025 SHALL BE TAKEN UP ALONGWITH CM(M)-669/2022  LISTED AT ITEM NO.13 
 
 
 
 
NOTE:CM APPL.22828/2025 SHALL BE TAKEN UP ALONGWITH CM(M)-2476/2024  LISTED AT ITEM NO.31 
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COURT NO. 29  
HON'BLE MS.JUSTICE SHALINDER KAUR 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

 
akhil.saxena@dhc.nic.in 
 
CLICK HERE TO JOIN VC  

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt2 
 
 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
54 CRL.M.(BAIL) 756/2025 

In CRL.A.-443/2025 
BALRAJ  
V/s CENTRAL BUREAU OF 
INVESTIGATION 
  

KANHAIYA SINGHAL  

 OTHER DETAILS OF ADVOCATES: 
KANHAIYA SINGHAL 
(ADV.SINGHAL@GMAIL.COM)(9718648725)(PETITIONER) 
CBI(DLACBIDHC@GMAIL.COM)(0)(RESPONDENT) 

P.S.-FIR NO. :(CBI-DAI-2019-A-0038) 

AFTER NOTICE MISC. MATTERS 
55 CRL.M.A. 9290/2025 

CRL.M.A. 9291/2025 
In CRL.A.-428/2014 

H. SURENDRA SHETTY  
V/s CENTRAL BUREAU OF 
INVESTIGATION 
  

SIDDHARTH AGGARWAL 
& RAHUL KUMAR, 
SOMYA GOEL 

 

 OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO. :(CBI-3-E-1999) 
CRL.A. 390/2014 FILED BY K VASANTH KUMAR SHETTY (D. OF 
HEARING : 2014-03-28 ) 
CRL.A. 420/2014 FILED BY JIYA LAL ARORA (D. OF HEARING : 
2014-04-01 ) 
CRL.A. 422/2014 FILED BY H. BALAKRISHNA SHETTY (D. OF 
HEARING : 2014-04-01 ) 
CRL.A. 363/2014 FILED BY VIJENDER KUMAR (DISPOSED ON : 
2015-05-07 ) 
CRL.A. 419/2014 FILED BY A. MAILLAPPA RAI (D. OF HEARING : 
2014-03-31 ) 
 
P.S.-FIR NO. :(CBI-3-E-1999) 

 
 
 
NOTE: CRL.M.A.11717/2025 SHALL BE TAKEN UP ALONGWITH W.P.(CRL)-455/2025 LISTED AT ITEM NO.46 

 

mailto:akhil.saxena@dhc.nic.in�
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COURT NO. 27   
HON'BLE MR.JUSTICE RAVINDER DUDEJA  

 
 
CLICK HERE TO JOIN VC: 
 
 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt04 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 
 

ITEM 
NUMBER 

cmnegi93@gmail.com  
 
 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
95 CRL.M.A. 11803/2025 

In BAIL APPLN.-148/2025 
SACHIN  
V/s STATE GOVT. OF NCT OF DELHI 
  

PRASHANT CHAKRAVARTY, NITIN 
BANSAL 

 

 OTHER DETAILS OF ADVOCATES: 
KUNDAN KUMAR 
(ADVKUNDANKUMAR12@GMAIL.COM)(9899521200)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
NITIN BANSAL(NITINBANSAL0223@GMAIL.COM)(0)(PETITIONER) 
KUNDAN KUMAR 
(ADVKUNDANKUMAR12@GMAIL.COM)(9911463748)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(CRIME AND RAILWAY-80/2024) 
BAIL APPLN. 1850/2024 FILED BY SONIA NAGIYA @ 
RENU (DISPOSED ON : 2024-05-22 ) 
BAIL APPLN. 2030/2024 FILED BY SONIA NAGIYA @ 
RENU (DISPOSED ON : 2024-09-11 ) 
BAIL APPLN. 1869/2024 FILED BY KRISHNA 
(DISPOSED ON : 2024-05-24 ) 
BAIL APPLN. 2748/2024 FILED BY BARKHA 
(DISPOSED ON : 2024-10-14 ) 
BAIL APPLN. 2754/2024 FILED BY KAJAL (DISPOSED 
ON : 2024-10-14 ) 
BAIL APPLN. 3614/2024 FILED BY DEEPAK 
(DISPOSED ON : 2024-10-07 ) 
BAIL APPLN. 4046/2024 FILED BY SONIA NAGIYA @ 
RENU (DISPOSED ON : 2025-01-07 ) 
CRL.M.C. 8748/2024 FILED BY SUMIT @ SUNNY & 
ANR. (D. OF HEARING : 2025-07-04 ) 
BAIL APPLN. 118/2025 FILED BY SHAMBHU 
NAGIYA (DISPOSED ON : 2025-02-27 ) 
BAIL APPLN. 420/2025 FILED BY SUMIT@SUNNY 
(DISPOSED ON : 2025-03-28 ) 
BAIL APPLN. 569/2025 FILED BY KANCHAN 
(DISPOSED ON : 2025-02-24 ) 
BAIL APPLN. 907/2025 FILED BY GAURAV (D. OF 
HEARING : 2025-05-15 ) 
 
P.S.-FIR NO. :(CRIME AND RAILWAY-80/2024) 

96 CRL.M.A. 11805/2025 
CRL.M.A. 11806/2025 
In CRL.A.-24/2025 

PAWAN @ BABU  
V/s THE STATE NCT OF DELHI 
  

KANHAIYA SINGHAL (DHCLSC), 
KANHAIYA SINGHAL 

 

 OTHER DETAILS OF ADVOCATES: 
BHASKAR PANDEY(BHASKARPANDEY7@GMAIL.COM)(9953781206)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
BHASKAR (ADV.SINGHAL@GMAIL.COM)(0)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(BINDAPUR-230/2018) 
BAIL APPLN. 481/2019 FILED BY PAWAN @ BABU 
(DISPOSED ON : 2019-02-25 ) 
 
P.S.-FIR NO. :(BINDAPUR-230/2018) 

97 CRL.M.A. 11804/2025 
In W.P.(CRL)-860/2025 

SANJAY JAIN (THROUGH PAROKAR USHA 
JAIN)  
V/s DIRECTORATE OF ENFORCEMENT 
THROUGH THE ASSISTANT DIRECTOR (PMLA) 
  

ADITYA DEWAN  

 OTHER DETAILS OF ADVOCATES: 
ADITYA DEWAN (ADITYADEWAN@GMAIL.COM)(8527611077)(PETITIONER) 
ED (DL.HC-ED@GOV.IN)(0)(RESPONDENT) 
ADITYA DEWAN (ADITYADEWAN@GMAIL.COM)(8527611077)(PETITIONER) 
DIRECTORATE OF ENFORCEMENT (DL.HC-ED@GOV.IN)(0)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(DIRECTORATE OF ENFORCEMENT-ECIR 24/2022) 
BAIL APPLN. 879/2023 FILED BY MANPREET SINGH 
TALWAR THROUGH ITS PAROKAR (DISPOSED ON : 
2023-04-28 ) 
BAIL APPLN. 1109/2023 FILED BY MANPREET 
SINGH TALWAR (DISPOSED ON : 2023-04-28 ) 
BAIL APPLN. 1090/2023 FILED BY RAHUL KUMAR 
(THROUGH PAROKAR) (DISPOSED ON : 2023-04-28 
) 
BAIL APPLN. 2073/2023 FILED BY AMIT 
AGGARWAL (DISPOSED ON : 2024-01-11 ) 
BAIL APPLN. 481/2024 FILED BY RAJEEV JHAWAR 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt04�
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(DISPOSED ON : 2024-04-01 ) 
CRL.M.C. 1018/2024 FILED BY RAJEEV JHAWAR 
(DISPOSED ON : 2024-04-01 ) 
BAIL APPLN. 1322/2025 FILED BY SHRI AMRIT PAL 
SINGH (D. OF HEARING : 2025-05-15 ) 
 
P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 24/2022) 

 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
98 CRL.M.A. 11126/2025 

In W.P.(CRL)-840/2025 
ISHA GARG & ANR.  
V/s UNION OF INDIA & ANR. 
  

ASHISH BATRA  

 OTHER DETAILS OF ADVOCATES: 
ASHISH BATRA 
(ASHISH_44@HOTMAIL.COM)(9871423261)(PETITIONER) 
UNION OF INDIA (UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
ASHISH 
BATRA(ASHISH_44@HOTMAIL.COM)(9871423261)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

 
 
 
 
NOTE: CRL.M.A.11719-20/2025 SHALL BE TAKEN UP ALONGWITH CRL.M.C.-8155/2024 LISTED AT ITEM NO.79 
 
 
 
 
HIGH COURT OF DELHI      REGISTRAR(LISTING) 
17.04.2025. 
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